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of floor below storage tanks
in the milk collection and i
chilling centre at Muradnagar

[Shri K. C. Reddy]
make a further statement as soor as
the report of the Chief Technical
Examiner, who had been instructed
to carry out detailed investigations in
the matter, was received. The re-
port has since been received.

The Chief Technical Examiner 1s of
the opinion that primarily the causc
for the subsidence of the floor is in-
adequate provisicn of foundations to
withstand the heavy loading. Ac-
cording to the terms and conditions
of the contract entered into between
the Directorate General of Supglies
and Disposals and the firm which
supplied the equipment for the Cen-
tre, it was the responsibility of the
latter to have given detailed drawings
showing the type of foundation re-
quired. They failed to supplv t!esc
drawings due to the wrong assump-
tion that the floor under the storage
tanks did not require any special
foundations. In the Cornditions of
Contract governing supplies of the
plant and machinery as well a; in
the acceptanc~ of tender by the Cir-
ectorate General of Supplies and Dis-
posals, the firm supplying the ma-
chinery was made responsible for
any alterations of the work duc to
any discrepancies, errors or omis-
sions in the drawings. Had the firm
supplicd the drawings and specifita-
tions for foundations of the flood
under the storage tanks, as they did
for some other iteius ol cquipaen
for the Chilling Centre, the floor
woul@ have hcen laid to those speci-
fictions and subsidence of the floor
after the tanks had been installed
would not have occurred.

The Chief Technica] Examiner in his
report also mentions some other minor
defects in the work. Action in respect
of these defects is being initiated se-
parately.

The question of recovering from the

firm which supplied the machinery,
the additional infructuous expendi-
ture in dismantling the machinery

already installed and installing it
again after the foundations of the floor

3420
Discussion

have ben strengthened and some other
items of work, is being considered, I
may add that this amount of infruc-
tuous expenditure is about Rs. 700
only. The expendtiure incurred in
strengthening the foundations cannot
be regarded as infructuous because
such expenditure would have had.to
be incurred in any case had the firm
supplied the proper specifications for
foundations under the storage tanks
initially according to the terms of
the Agreement.

Shri Braj Raj Singh (Firozabad):
Have all the payments been made to
this firm for this work?

Shri K. C. Reddy: I am not in a
position to give a dcfinite answer to
that now.

Shri Braj Raj Singh: He said that
some action is being proposed to be
taken against the firm. When is it
expected to be taken?

Shri K. C. Reddy: There are several
chilling centres like this which are
under construction. This firm has been
entrusted with the installation of the
cquipment in all those centres. Since
they are carrying on the work in all
those centres, certain amounts will be
paid to them in future.

Shri Tangamani (Madurai): On the
last occasion we were told that this’
contract was for Rs. 3 lakhs and odd.
In view of the fact that therc has
been some defect which was noticed
and that action is going to be taken,
will further contracts to this firm be
stopped?

Shri K, C. Reddy: That matter has
to be exaimned carefully.

12:09 hrs.
RAILWAY BUDGET—GENERAL
DISCUSSION—contd.

Mr. Speaker: The House will now
take up general discussion of the Bud-
get (Railways). Out of 14 hours that
were allotted, 11 hours have already
been taken and there ijs a balance of
2 hours 59 minutes,
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How long does the hon. Minister
propose to take?

The Minister of Rallways (Shri Jag-
jivan Ram): About an hour and a
half,

Sardar Hukam Singh (Bhatinda):
Yesterday it was announced that the
hon. Minister would begin his reply
at 2.30 and would take an hour and
a half.

Mr, Speaker: If he starts at 2.30,
that means that time has been in-
creased.

Sardar Hukam Singh: We had to
do that because the hon. Minister ex-
pressed his desire that this was the
time convenient to him.

Mr. Speaker: If it has alrecady been
announced that the hon. Minister will
start at 2.30 today and will go on till
four o'clock, there is time till 2-30
now. Shri Radha Mochan Singh will
continue his speech.
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Shri Somani (Dausa): I would like
to congratulate the hon. Railway
Minister at the very outset on the
very remarkable and significant pro-
gress which our greatest national
undertaking, namely, the railways,
have been able to make during the
last decade, Indeed, there were gen-
uine fears and apprehensions that our
railways may not be able to develop
their resources to an extent which
would enable them to cater to the
growing needs of our developing eco-
nomy. I should, therefore, like to pay
my tribute to the Railway Administra-
tion for the very excellent perfor-
mance which they have done during a
period in which they had to face a lot
of difficultics either in the supply of
scarce materials or in the field of
trained personnel or on account of so
many other limiting factors. I think
that we can certainly give credit to
the Railway Ministry for rising to the
occasion and for ensuring that our
economy as a whole would not be
handicapped owing te the various
bottle=necks which were feared from
in the early stages of our planning.

If we go through some of the figures
supplied, we shall find how the gross
traffic receipts of the railways Thave
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[Shri Somani) .
been increasing. The gross traffic re-
ceipts ‘are placed at Rs. 464:50 crores
for 1960-61 as compared with
Rs. 422:03 crores in 1959-60 and
Rs. 390°21 crores (actuals) in 1958-59.

It will thus be seen that in the
three years ending 31st March, 1961
alone, the gross traffic receipts will
have gone up by almost Rs. 75 crores.
This increase reflects the rising tempo
of our agricultural and industrial pro-
duction and consequent ever-growing
volume of traffic which the railways
have been called upon to undertake.
Similarly significant is the achieve-
ment of the railways in the field of
certain items like the production of
steam locomotives and so on. I need
not go into the details, but it is very
gratifying to learn that the railways
have been able to purchase about 90
per cent of their requirements, barring
only certain items, from indigenous
sources. This gives a lot of fillip to
various units of our industry, and I
hope the Railway Ministry will con-
tinue to pursue this policy of ensuring
that all their requirements are pur-
chased from indigenous sources.

So also in the field of the targets laid
down under the Second Five Year
Plan, the hon. Minister has given a
reassuring picturc that in spite of the
short-fall during this year in the
capital budget, the railways will. on
the whole, be able to fulfil both the
financial and physical targets of the
Second Plan. That is, the railways
will be able to usefully utilise the
amount of Rs. 1121'5 crores earmark-
ed under the Second Plan for the
development of railway transport and
also achieve the physical target of 162
million tons of goods traffic.

All these are factors which, as I have
said earlier, really do credit to our
Railway Administration. Talking,
however, from the long-term point of
view, I would like to draw the atten-
tion of the hon. Minister to the long-
term targets set out by the Chief
Engineers, namely, that during the
period from 1961 to 1981, our targets
of total gross traffic will rise to a figure
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in the neighbourhood of 800 million
tons. It has been assessed in that
connection that when our traffic re-
quirements go up to that extent, the
railways should cater for 525 million
tons, leaving 245 million tons to be
carried by road transport and 30 mil-
lions by other means of transport.
This is characteristic of all the deve-
loping economies throughout the
world, and there is no reason why the
railways should not recognise the role
which road transport, inland water
transport and shipping may play in
the internal transport requirements of
our country. It is in that context that
1 appeal to the Railway Minister that
the policy of the railways to  dis-
courage and to put all sorts of restric-
tions on the development of road
traffic should not be carried too far.

1 would also like to put before the
hon. Minister the vital consideration
which should govern the functioning of
our railway system. After all, it is the
wider national interest which should
be the guiding policy before the rail-
ways in all matters of freight struc-
ture or construction of new lines. The
railways’ main consideration should
not be limited to their own revenue
viewpoint, as it will come in the way
of the development of our national
economy.

In this connection, I would like to
submit that, in my opinion, the 5 per
cent surcharge on freight is most ill-
timed. As we all know and appre-
ciate, there is at present an inflation-
ary spiral so far as the price structure
is concerned, and even no less an
authority than the Governor of the
Reserve Bank has recently drawn
attention to the serious implications of
this price inflation. It is all very easy
for the Railway Ministry to just make
up the additional burden arising out of
the recommendations of the Pay Com-
mission by the levy of this surcharge.
But in the context of the present need
to hold the price line, I think the
Railway Ministry would have been
better advised to have explored all
other avenues, of better productivity,
better efficiency and economy, before
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.they took to this convenient course of
increasing the freight by 5 per cent.

We have been told that this amount
will be very insignificant in terms of
the incidence per seer of traffic car-
ried. I think the Railway Minister
could have undertaken a little more
exercise in arithmetic and calculated
the incidence per tola and simply
shown how insignificant the incidence
would be. Even if the hon. Minister
would refer to the very Report of the
Freight Structure Inquiry Committee—
on whose recommendations he has
justified this incrcase—he would find
that it has been laid down there that
in certain industries like cement, iron
and steel and ceramics, the incidence
of freight plays such a substantial role
in the cost structure that while revis-
ing any freight structure the railways
should take proper care to ensure that
the incidence of the burden on such
industries is not increased dispropor-
tionately.

Take the question of cement. The
average cost of transport of cement is
somewhere in the neighbourhood of
Rs. 20 per ton. 5 per cent on that
means an increase of Re. 1 per ton
in transport throughout the country.
The incidence is not on the transport
of cement alone. The industry has to
rely on the railways in so many other
ways as in the transport of raw mate-
rials, coal and various other stores
material. So this 5 per cent increase
in freight is going to affect their manu-
facturing cost by anything between
Annas 8 to Re. 1 per ton. Therefore,
the incidence of this freight increase is
not so insignificant or light, as the hon.
Minister has tried to make out. Indeed
the hon. Minister has not paid any
attention at all to the recommenda-
tions of the Freight Structure Inquiry
Committee wherein, as 1 said, it has
been specifically laid down that while
making any adjustment of the freight
structure, the Railway Ministry should
take proper care to see that at least
in the case of those industries where
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the element of freight is so substan-
tial as to substantially affect the cost
of manufacture, the incidence of
freight should not be unduly enhanced.

From the point of view of the rail-
ways also, I do not think it is a wise
policy to go on adding to the infla-
tionary spiral by this frequent increase
in freight rates. It is a vicious circle.
Again the railways themselves will
have to face increased working costs,
due to the very policy they have
adopted. Therefore, from the point of
view of the railways as well as from
the point of view of our national
economy, I think. the increase
of 5 per cent in freight has been most
inopportune, and even at this stage,
the hon. Minister should seriously exa-
mine the possibility of making up this
amount envisaged from this increase
through various other ways. After all,
this is a principle which has got to be
recognised everywhere—whether it is
the railways or any other public sec-
tor undertaking or cven the private
sector—that the demand for increased
wages or cmoluments on behalf of
labour has got to be met by introduc-
ing betler methods of productivity and
efficiency. In the context of our pre-
sent working conditions, it is really
possible and feasible to ensure that
increase in efficiency and productivity
which will cover any such increase in
emoluments which has to be given to
the workers. I am, therefore, not, in
any sense, opposing an increase in
the emoluments which have to be given
to workers. But, I do feel that the
administration should not have taken
recourse to such an easy method to
cover up that additional burden.
They should have laid down that this
additional burden must be found out
by better efficiency and better produc-
tivity methods.

Then I come to another vital matter
so far as the railways are concerned,
the question of development of back-
ward areas in a manncr which will be
in conformity with our declared
national policy. Our national policy is
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[Shri Somani]

to try and give preferential treatment
to see that huge disparities which now
exist between different areas or re-
gions of the country are eliminated.
But the policy of the railways seems
to be to develop new lines only on
considerations of their own revenue.
If you have to translate into action the
policy of doing away with these re-
gional disparities, then, the basic fac-
tor is the development of transport
facilities. Since the railways play a
vital role in the development of trans-
port facilities, it is only rational that
our Railway Ministry should pursue a
vigorous policy of developing these
backward areas even though during
the transitional period the expansion
of these facilities may not be quite
remunerative from their own point of
view of revenue.

In this context I find that States like
Rajasthan, Assam or cven the back-
ward areas of Mysore are neglected
simply because revenue considerations
do not allow the Railway Ministry to
go ahead with those schemes. (Inter-
rTuptions). Mysore is a progressive
State, I know; but there are certain
backward areas in the Mysore State as
well.

An Hon, Member: Malwa.

Another Hon. Member: Madhya
Pradesh.
Shri Somani: You can  mention

several backward areas. I am only
illustrating my point of view and that
point of view is that I want an assu-
rance from the Railway Minister that
revenue considerations alone will not
be the guiding principle in the deve-
lopment of railway facilities in the
country but that our national policy of
bringing up the backward areas of
the country also to the level of the
other areas will be kept in view by
the Railway Ministry. (Interruption)
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backward areas than railways? (In-
terruptions)

Shri Somani: There are various
other ways in which the backward
areas can be developed. But since we
are considering the Railway Budget 1
am submitting to the Railway Ministry
the role they can play in implement-
ing the policy of the National Develop-
ment Council to bring these backward
areas on a par with the other areas.
In that context, while making a sug-
gestion, 1 gave a certain illustration.

About the conversion of the Sawai-
Modhopur-Jaipur region to broad
gauge representations have been made
by the State Government and the
Chambers of Commerce. Indeed, the
traffic involved justifies the conversion
of this route to broad gauge. But,
as I have said, the Railways have their
own considerations in mind. Very
pressing needs of such backward areas
are not given that priority which
should be given to them in the deve-
lopment of railway communications.

Similarly, there is the question of
promoting exports. Representations
were made to the Railway Ministry
for giving certain concessions for the
transport of iron ore from Rajasthan
to Kandla. A number of iron ore
mines in Rajasthan have closed down
simply because the Railway Board will
not change its mind or attitude to give
certain concessions to that area.
Though the concession would have
helped these mines to continue to
work and would have promoted our
export trade, yet out of sheer consi-
derations of revenue—after all the
amount involved is not quite big but
only a small amount—in spite of the
recommendations of the Ministry of

I submit that . . . .

Shri Rajendra Singh (Chapra):
Why not have roads put up in those

Ce ce and Industry, the Railway
Ministry have not seen their way to
give any concession for the transport
of iron ore from the Rajasthan mines
to Kandla port.
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Shri Jagjivam Ram: The concession
was not justified.

Shri Somani: Whether it was justi-
fied or not, the fact remains that a
large number of mines have closed
down due to the attitude taken up by
the Railway Ministry.

Similar instances can be given, As
a matter of fact, certain exemptions
have been given by the Railway
Minister in exempting certain items
from the surcharge. I plead that this
list should be examined further and
s0 far as our export trade is concerned
certain other items should also be
made eligible for exemption if the
Railway Minister cannot see his way
to totally do away with this 5 per cent
surcharge.

In this connection, the tendency on
the part of railways to discourage road
transport has also got to be properly
analysed. After all, 1 think, road
transport is the most heavily taxed in
our country, and the Planning Com-
mission has also suggested that the
incidence of taxation on road transport
should be examined. 1 do not see
how the road transport can compete
with railways who are in a much bet-
ter position to compete with any other
system. Yet the Railway Ministry has
been following a policy during the last
2 or 3 years and doing cverything
possible to see that it does not have
to compete with road transport at all.
That policy will not be in the national
interests. I, therefore, submit that the
various policies of development,
either the development of new lines
or the freight structure policy should
be viewed in the broad perspective of
our national planning and the con-
sideration of railway revenues should
only be the next point and not the
guiding principle in the implementa-
tion of these policies,

Wt wgw wiw (feoeie) &
TS T qgF TR § A o &
qEAEE GAT F AT WA qH A
1 o fer 1 & aeme Y e
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Shri P. G. Deb: (Angul): Mr. Speak-
er, Sir, I have heard the speech of the
hon. Railway Minister with rapt atten-
tion while he presented his budget for
the year 19£0-61. I have also care-
fully gone through the papers and I
find that very good figures have been
worked out in order to make out &
good case of a difficult bargain. At
the first instance, I wish to point out
the aspects regarding foreign loans, I
find that a loan of Rs. 85 million dol-
lars which had been received in Sep-
tember, 1958 was fully utilised by
March, 31, 1959, Again, a loan of 50
million dollars was negotiated with
the World Bank in July, 1959. In
addition to that, a further negotiation
for a loan of 30 million dollars has
been finalised from the Development
Fund of America. When adding these
flgures, one finds that the Indian rail-
ways are going to be under the grip
of heavy debt-loans of 185 million
dollars. Therefore, I fail to under-
stand why no mention has been made
in the budget speech regarding the
ways and means for the repayment of
these loans.

I am particularly intrigued by the
Railway Minister's suggestion made in
paragraph 32 of the budget speech.
I quote:

“We are now self-sufficient in
respect of steam locomotives, with
steady increase both in the num-
ber produced and in the indigen-



3457 Railway

ous content. The standard of

manufacture is high and our costs

are competitive. Similarly, in

respect of wagons and coaches, we

are self-sufficient, and here again
* we can build for export.”

The financial implications of this
probably need to be more carefully
worked out for the benefit of the
Mcmbe:s of this House. That, I think,
will be helpful in reducing our ap-
prehensions about the Indian railways
getting into heavy foreign debts.

Next, I wish to refer to the last
year’s budget speech of the hon.
Railway Minister. He had then dec-
lared that a realistic assessment of the
financial position will only be possible
about a year hence. That means it is
this year’s budget which will reveal
the financial position, But going
through the budget papers, I find that
the wo-king of the railways has not
been handled on proper lines so as to
enable higher productivity.

13.15 hrs.
[MR. DEPUTY-SPEARER in the Chair]

Not only that. The practical assess-
ment so made seems unrealistic and
thus invites criticism. When we see
the budget at a glance, we find that
the figures show a short-fall of Rs. 4:17
crores and Rs. 8:58 crores for the
years 1958-59 and 1959-60 respec-
tively. For the year 1960-61, it has
been assumed that there will be an
increase in goods traffic to the extent
of 17 million tons. So, it appears that
it has been done more out of sanctity,
in my opinion, for the figures of 62
million tons which has been flxed as
the physical target for the second Pl

period. I therefore have i
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recommendations of the
Committee, . . . .

Mudaliar

Shri Rajendra Singh: They have not.

clearly indicated that further increase
in freight rates was not desirable.

Shri Rajendra Singh: There is a
mis-statement on the part of the hon.
Member. The Mudaliar Committee
recommended a large increase in
freight rate. It was the Railway
Ministry which did not conform to it

Shri P. G. Deb: The Mudaliar Com-
mittee indicated that a further increase
in freight charges was not desirable.
Apart from this, there is another as-
pect to this increase of levy on goods
traffic. It is discriminatory in so far
as the Government departments have
been exempted, while the private sec-
tor as a whole is sought to be subjec-
ted to a position of disadvantage. On
the other hand, there is rather a nega-
tive attitude towards private business
and commerce. All this goes against
the declared policy of the Government
that the private sector will receive all
patronage and encouragements. As
such, I think the matter requires a
sober second thought at the hands of
our hon. Railway Minister.

Next, I would also like to refer to
the complaints on the railway admini-
stration that there has been diversion
of high-rated goods traffic to road
transport. Apart from the discrimina-
tory and stepmotherly attitude on the
part of the railways towards the ordi-
nary businessmen, the "administration
has failed to assure security for goods
booked on the railways. Annually,
the administration pays more than

fears that the expected additional re-
venue of Rs. 27 crores is not likely to
be realised.

In the light of the above background
this supplementary levy of five naya
paise per rupee is obviously illogical.
At the same time, I wonder why in
this regard the Railway Minister has
found it necessary to go against the

Rs. 3 crores as compensation, but the
actual value of the goods lost must be
much higher. Therefore, it is the lack
of security coupled with the high rates
which leads to diversion of goods
traffic to road transport.

While referring to the problem of
corruption on railways, the hon, Minis-
ter has observed in para 43 of his



3459 Railway

[Shri P. G. Deb]

budget speech that the problem of cor-
ruption “is a reflection of the general
morality in the country”. By all
standards, Sir, this is a defeatist note,
which is further bound to reduce the
confldence of the business community.
Therefore positive measures are re-
quired to be taken to strengthen the
vigilance organisation. If possible,
some sort of goods insurance schemes
may also be introduced by the rail-
ways.

In regard to passenger traffic, there
is the problem of security. Safety of
passengers in trains has reached, in
my opinion, the worst level. In the
last few months, we read in daily
papers the news of some railway
crimes or other—collision, derailment,
etc.—which are on the increase in all
parts of the country. I, therefore,
suggest, Sir, that immediate enforce-
ment of railway police may be under-
taken. Much time should not be lost
in the formalities of negotiations as
referred to by the hon. Minister.

Then, Sir, I come to another pro-
blem. I am glad to see that the
volume of work in the railways has
much increased, and so, they have
earned good revenue too. But simul-
taneously, the working expenses have
also increased rather disproportiona-
tely. This aspect of the Indian Rail-
ways will require vigilance and a care-
ful probe. Any neglect in this matter
will have serious repercussions on the
development programme of our rail-
ways. This has a definite bearing not
only in terms of the economic develop-
ment of the country, but also has to
be thought of in the context of threats
of war from our Himalayan borders.
It is all the more from the defence
point of view that there should be a
network of railways all along the
northern borders of our country.
Means of communications by railways
is a major factor in times of war and
our railway positions in the north
should be made sound and well-knit.
Let me go on to stress it by saying
that as far as our border in Ladakh is
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concerned, the last railway head is
Madhopur. In Himachal Pradesh, it is
Simla and Kangra. As far as Tehri-
Garhwal is concerned, the last railhead
is Rishikesh and Dehra Dun. In NEFA,
it is Tejpur. All these lines are at a
distance of between 300 to 700 miles
from the border. I would, therefore,
remind the hon. Minister to consider
my view-points and make headway in
the matter.

Sir, coming to the regional disparity
in railways, I wish to say something
about my State of Orissa. The con-
struction of the railway line from
Rourkela to Talcher via Barkote needs
immediate attention of the Railway
Ministry. The work has begun no
doubt and funds allotted for the con-
struction of the branch line from
Rourkela to Dumaro. This is the line
I refer to and its extension may kindly
be made to Talcher via Barkote. To
my knowledge, Sir, this line has been
fully surveyed and in order to deve-
lop Paradip port in Orissa, the con-
struction of the whole line should be
completed during the Third Five Year
Plan. In the beginning it may be for
goods traffic only. If it is done, it will
accelerate the industrial development
of Northern Orissa, and exploit the
underground wealth of that region to
the utmost in order to feed the Para-
dip port, which is expected to come up
soon. - The answer I may get from the
other side is, the Minister may say
that due to lack of funds, this con-
struction has not been able to come
up. I may stress it by saying that
this is a typical case, as it affects the
railway and the building up of the
Paradip port. Here I recall to a state-
ment made by the hon. Minister for
Shipping, Shri Raj Bahadur in this
House. He said that to build up a
port, its hinterland has to grow first.
He said so during the discussion on
Paradip port, in this House. Under
the circumstances, I hope the hon.
Minister will give priority for this
new branch line and recommend to
the Planning Commission for its inclu-
sion in the Third Plan.
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One more point and I have done.
There have been concessional rates for
fruits. I suggest the concessional
rates should be extended to vegetables.
Vegetables are common man’s need
and so freight charges on them should
be reduced. After all, fruits are
luxury goods these days; vegetables
are a necessity for the common man.
So, this concession on vcgetables if
made, will help both the consumers
and the farmers of our country. I
hope this suggestion of mine will also
be considered and noted by the hon.
Minister.

Shri Joachim Alva (Kanara): Sir,
for ten long years, I had kept quiet
and never took part in the railway
debate for the simple reason that I
thought it was a matter for experts
and specialists or those who had very
very overwhelming grievances. I
had suppressed my own overwhelming
grievance in the sense that my consti-
tuency, Kanara, has not got a railway.
Now it looks as if I have to be as
effective and aggressive as I can, for
silence does not break the walls of
the Railway Board

Mr. Deputy-Speaker: But not ag-
gressive to the Chair!

Shri Joachim Alva: I am very much
handicapped; I was very keen that
you should call me when the hon.
Minister was here. Now the top-rank-
ing members of the Railway Board
have also gone for lunch, with the
result that I will not be able to break
down the walls and fight my case.

My case is very simple. Karwar is
blessed by nature from the mineral
point of view, natural point of view,
harbour point of view and from the
electric power point of view, It is a
unique harbour and right in the last
century, Tagore expressed his admira-
tion for Karwar in his autobiography.
The previous speaker referreq to the
Minister having stated that the hinter-
land must be improved. We have one
of the wealthiest portions of land in
Karwar. Karwar has very rich hinter-
land in the sense that there are moun-

bauxite, manganese, iron, areca-
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nut, coconut, cashewnut and so many
other natural gifts. All that wealth
seems to: be ignored by the Railway
Board.

I want to know whether a single
member of the Railway Board has
ever attempted to go to Karwar. They
go in the saloons. We have our lunch
at 4 o'clock in the evening and dinner
at 2 o'clock in the morning; we may
be eaten by tigers or cobras or drown-
ed in the river. This is our life in our
constitucency. I want to know whether
the hon. Minister or any member of
the Railway Board has ever stopped
there and taken a bus or even go
walking, as we do as soon as the
Parliament session is over. This is the
normal life of an M.P. in one of the
largest constituencies in India. I hap-
pen to represent three of the largest
districts in India—Shimoga, Belgaum
and Karwar. As soon as the session of
Parliament is over, it is very very
difficult for us to reach our place and,
in fact, we have escaped death many
times, sometimes by attacks by cobras
and phythons and sometimes by fall-
ing of the large boulders during the
monsoon. I would like the Railway
Minister to go there with a box of
python and snake injection in the car
whenever he goes there. If the Rail-
way Board members, officials and even
Ministers halt at Hubli and do not take
the trouble of going farther and seeing
the troubles and worries of the peo-
ple, then nothing can be done for the
people.

The railways have now come right
up to Mangalore. Why should it not
be extended right up to Karwar?
Mangalore is being given everything
for one reason or another. Even the
transport Member of the Planning
Commission seems to be very indi-
flerent towards the claims of Karwar.
They want to dump everything on
Mangalore, which has not been bles-
sed with a natural harbour. First of
all, we have got a good harbour. Then
v have got unrivalled electric power.
My constituency has got the largest
electric power units of India. Jog
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falls is one of the biggest water-falls
in the world. Electric power is so
near us. Then we have got the largest
paper-making plant of Asia right now,
which our friends have established
with the help of the Government of
India and the American Financial
Industrial Corporation. The West
Coast Paper Mill is the largest paper
mills, perhaps of Asia. What factories
have Mangalore got? Although it is
my native place, let me say that the
factories round about Mangalore can-
not be equal in productive value to the
factories in my constituency, The
progress that we have achieved during
the last ten years is tremendous. The
largest ferro-manganese plant of South
India is in my constituency, One of
the largest plywood factories is also
in Dandeli, my constituency. Still,
you do not give us a railway. There is
a Kada-kada-kada railway, owned by
the forests, which travels fifteen miles
an hour. I wish the members of the
Railway Board travel on it one day.

The Deputy Minister of Raillways
(Shri S. V. Ramaswamy): What is
the name of the railways?

Shri Joachim Alva: It goes 15 miles
an hour. Probably, you have not seen
it. When the hon. Deputy Minister
went to Hubli he said that railways
to Karwar cannot be given even in
the Third Plan period, because some
of the interests there pulled him.

. Therefore, he said “you all go to
Mangalore”. Of course, he denied it
afterwards a second time.

Shri S. V. Ramaswamy: I strongly
protest against this insinuation. It
is not correct.

Shri Joachim Alva: In Hubli you
denied it. Whatever it is, I want the
railways to pay more attention to
Karwar. .

Mr. Deputy-Speaker: Did the hon.
Member make the choice of selecting
that constituency or did the consti-
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tuency find out the hon. Member as
a suitable member?

Shri Joachim Alva: If I do not
get the railways, next time I shall
not be in my seat, because they will
throw me out, and they are right.
They are right because they are now
suffering a lot because of the absence
of railways. There are no bridges
and they have to cross rivers, forests
and hills. They have to lead a very
very hard life. That is the condition
of the people of North Kanara in
spite of nature having blessed them
with plenty. Karwar has the most
powerful light-house in the Arabian
sea. I shall read a note:

“Karwar js the only port pos-
sessing one of the highest and
most powerful light-houses in
the world situated right opposite
Aden and serving as one of the
most valuable navigational aids
in the Arabian See, It is also
the most seaward light-house in
India.”

This is from the Parliamentary
papers of India Office in April, 1859.
Unfortunately, until I came to this
House, there was no file about Kar-
war in the Railway Board. The file
started only after I came here and
then jt was kept moving. Now, this is
what is mentioned in the Parliamen-
tary Papers of the India Office in
Apri] 1859:

“lI think we may safely say,
there is scarcely a harbour in the
world that has a more remarkable
collection of advantages than this
would have considering (1) its
position in respect of sea and the
country; (2) its security; (3) its
accessibility by sea; (4) its im-
provability; (5) its climate; (6)
its connection with internal com-
munications; (7) its sanatorium in
the neighbouring hil]l and (8) its
freedom from any drawback. That
such a harbour should be placed
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opposite such an opening in the
ghats leading to such country with
facilities for internal communica-
tion, is most remarkable and it
would seem to be madness to
neglect so great advantages.”

This was said by Sir Arthur Cotton,
and it is found in the Parliamentary
Papers of India Office of April 1859;
mind you, it is by a foreigner and
not by an Indian!

In the last century some surveys
have been done by the Madras Rail-
way, and they were done as eariy as
1872 or before. There were the sur-
veys by the Government of India Cum-
mittee and the Madras Railways in
1872 and 1861 respectively. They have
stated:

“Karwar railway would be one
of the easiest and cheapest ghat-
railways in India.”

Not only that. The Karwar-Hubli line
a distance of 93 miles, would not need
even a single tunnel. That will keep
down the cost. Further, the steepest
gradient would be 1 in 50 and the
trains could be hauled by a single
powerful engine.

Then, Karwar is the nearest port to
the rich cotton producing areas along
the West Coast. Apart from the Jog
Falls, there are {wo other rivers there
which produce cheap electricity and
thereby give great support to the hin-
terland.

The North Kanara district, which I
have represented and which is a part
of South Kanara district, is infinitely
richer in resources and nature has
blessed it with everything more than
South Kanara. All the same, the ad-
ministration seem to dump everything
on South Kanara by a set of circum-
stance, by a set of cliques and by
manoeuvring. South Kanara is my
native district and I would like 1t to
prosper, but it should not be at the
cost of North Kanara which I repre-
sent.
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The people of North Kanara are
very very poor. Rather, the poorest
people are living there. They gave
a wonderful fight during the freedom
struggle, much more than was done:
by South Kanara, and Mahatma
Gandhi complimented the taluks of
Siddapur, Sirsi and Ankola for their
magnificent work. Two hon. Ministers
of this House who come from the
South, Shri Karmarkar and Shri
Diwakar, though they did not belong
to North Kanara, when they were
underground workers in the freedom
struggle, they were in North Kanara
district, and they have given a very
good account of what the people did
at that time.

Then, the hinterland of Karwar is
very rich, and the cheap electricity
available - there will make it richer
still. We have also got the best {eak-
wood there. We have got cashew nut,.
arecanut, bauxite, iron and man-
ganese. We have got plenty of man-
gancse mines. In spite of these re-
sources being available there for a
long time, I want to know why the
Railway Ministry has slept over this
subject so far. Why ijs the Railway
Ministry so indifferent about this sub-
ject?

When Shri Lal Bahadur Shastri was
the Railway Minister and he visited
North Kanara he was so much im-
pressed with the need for railways in
my district that he asked “How many
miles of railways you want?” He was
seriously considering the possibility of
giving Karwar the railways next year.
Unfortunately, the Suez trouble inter-
vened and everything went back. With
all his gondwill and sympathy he could
not help us. He was very serious in
the sense that he wanted to give us
the railways. Thereafter, it seems that
everybody has gone to sleep. I want
the Railway Minister and his two
young and energetic deputies to take
some more interest in the matter. If
only they take as much interest in
Karwar as they probably take on
some other lines the problem could
be solved in no time. I want the Plan-
ning Commission and the Railway
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‘Ministry to give more attention to
this problem. You can have a line
from Talguppa to Karwar via Sirsi, a
distance of 35 miles, or Karwar via
Haliyal.

We have got a very good forest
wealth there and vast timber re-
sources. A foreign pharmaceutical firm
has come to Karwar and they have
- found a remedy for heart troubles, and
that remedy is now very well-known
to us. They have found from the
forests of Karwar serpentina, a herb
used by the pharmaceutical industry.
Government is not tapping the re-
sources of the forests and, at the same
time, they are not allowing others
to tap it. Karwar, Nepal and Assam
are the three arcas which are abun-
dant in rich forest wealth. Crores of
rupees are being collected by .the State
Government as revenue from these
forests.

Such being the state of affairs, I
want to know why we have been dis-
criminated against all these years,
when we have such abundance of
wealth and when as early as 1860
when we were under the British rule
they had prepared a memoranda and
plans about the construction of rail-
ways in that area. The Railway Minis-
try had not even a file on the subject
until I took up the matter. I would
request the Railway Minister or Rail-
way Board membersto pay serious at-
tention to this question and make a
visit to that area. But, then, they
should not go there in a saloon; they
should travel like all other Members
of Parliament. As I have indicated
earlier, when we go back after the
session, it is a strenuous journey with
dangerous possibilities, with 4 O’ Clock
lunch’ and 11 O’clock dinner, in
the midst of forests infested with

tigers and pythons. These are the

troubles not only of M.Ps. but of
other people also. Of course, the
higher officials do not take the trouble
of going to that area. In spite of our
talk about the welfare State, this posi-
tion has been obtaining there for all
these years. Karwar, above all, is on
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the border of Goa. Marmah in Goa pros-
pered as a harbour because Karwar
was neglected. Whenever we ask for
a ship-building yard, because we have
got other facilities there, they say:
you cannot have it until you have a
good harbour. So, they give preference
to another place which has no natural
beauty. Mangalore does not have been
even a natural harbour, still you give
all facilities to Mangalore at the ex-
pense of Karwar. It is the duty of
the Railway Minister to look into these
things and see that justice is done to
Karwar. I want to know whether the
Railway Ministry has ever approached
the Transport Ministry to see that
they build a port or harbour there.

There is not one harbour or port....

Mr. Deputy-Speaker: The hon. Mem-
ber's time is up.

Shri  Joachim Alva: Just two
minutes more.

Mi, Deputy-Speaker: The hon.
Member wanted only seven minutes. I
have given him fifteen minutes. Still
he is not satisfied.

Shri Joachim Alva: Just give me
two minutes more.

There is not only Karwar but there
is Bhatkal Kumta, Honaver and
Tadri. They are very natural har-
bours. The British experts have said
that in Bhatkal you can build two
ship-building yards.

This is the state of my constituency.
From the point of view of conveyance
it is a hopeless State. We have no
birdges. The birdges are also coming
up slowly. There also are vested in-
terests to see that bridges should not
come up. It is time that this Parlia-
ment the Railway Ministry, the Trans-
port Ministry and the Railway Board
took interest in it. I do hope that by
the end of the year one member of the
Railway Board will go down to Kar-
war and see all the difficulties of the
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people. 1 also hope that perhaps in
the next year's budget there shall be
provision for survey of lines. I hope
the hon. Minister will say something

about Karwar when he makes his re-

ply.

In regard to the Alnaver-Dandeli
Railway we asked for strengthening it.
There  are three large factories—
paper, plywood and ferro-manganese.
How are they to move theéir goods?
We asked for strengthening the rail-
way track. They say, “We want Rs. 50
lakhs.” The Railway Board has not
got Rs. 50 lakhs! If they spend Rs. 50
lakhs, they will not be altogether lost.
That will be recovered by way of re-
venue. But they do not want to
strengthen the railway. They want it
to remain as a rickety and crockety
railway, The bridges just get blown
up. All these valuable goods are left
stranded.

One more word and I have done. I
was in Kashmir recently. I paid only
one visit to Kashmir. I would frank-
ly say that the needs of Kashmir are
even greater than my own consti-
tuency. I do not know why Kashmir
is not linked up by railways with
India Why is Jammu not linked by
railway with India? I think from
Ambala to Jammu via Pathankot, con-
stitutes one of the most heavy traffic
areas for bus, trucks or any kind of
vehicular traffic. It is littered with
vehicular traffic. When the prices of
tyres are so high, when tyres are
blackmarketed in Pathankot and when
all the truck manufacturers com-
plain, it js time that the Railways
consider that Jammu and Kashmir be
linked by railway with India because
the security and wealth of India is con-
cerned and the State of Jammu and
Kashmir has a lot of wealth.

Shri Rajendra Singh: Mr. Deputy-
Specaker, Sir, so far I have not yielded
to anybody in my criticism of the hon.
Railway Minister and his Ministry.
But I concede today that during the
past one year the hon. Minister has
shown greater awareness of his res-
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ponsibility and has shown his respon-
siveness and willingness to discuss and
resolve difficulties.

Dr. Krishnaswami
Because he is a Bihari.

(Chingleput):

Shri Rajendra Singh: No, not that
What I am sincerely feeling I am tell-
ing the House.

But I must hasten to say that I do
not share the note of persuasive buoy-
ancy and optimism which is found in
his copious speech. I find that in spite
of optimism and hope that he has ex-
pressed in the performance and the
soundness of the Railways, the rene-
wal of tracks, overaged engines,
wagons and coaches would continue to
haunt us menacingly in the years to
come. Its inability to provide and
achieve whatever has already been
provided so far as remodelling of
yards, putting up of lines, extra lines
to hold wagons and absence of modern
devices of signalling and interlocking
would continue to cause operational
inefficiency. From the report it is evi-
dent that the operational efficiency is
almost stagnant.

° But apart from that what disturbs
me most and causes in me a sense of
distress and alarm is the low reserve
of Railway finance. On a close perusal
of the facts I find that this difficulty
has arisen mostly because of the hap-
hazard and chaotic fashion in which
road transport is coming up. Road
transport, instead of being a supple-
mentary and complementary mode of
communication and a sort of feeder
service to the Railways, has become
in fact a competitive service with the
result that incomes which could na-
turally have flowed into Railway fin-
ance are today going out to road
transport.

Last year the Masani Commiittee re-
port was given to us and many of us
at the spur of the moment were taken
off our guard...... (Interruption). 1
am coming to you. Many of us just
pleaded a wrong cause. .
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An Hon. Member: What?

Shri Rajendra Singh: I am coming
to that.

In this country when we are passing
through a difficult process, all speedier
developments of modes of transport
have to be arranged in such a fashion
that there is no conflict and competi-
tion, rather each mode of transport
serves to supplement and feed each
other. But instead of that, road trans-
port has come mostly as a competi-
tion. Today there could not be an
approach of competition and the ap-
proach of sovereignty of the consumer.
Today there can only be one approach
and that is the Central approach to all
these things. But I understand one of
the arguments, which my hon, friend,
Shri Mathur, made last year is that
this road competition has injected into
the Railways a sense of awareness,
freshness and of being alive to its
own responsibilities and then to de-
vise measures so that it could effect
improvement in the time factor and
at the same time improvement in the
pilferage situation could be made. To
that extent I agree. But the question
today is of a planned development
and not just of unplanned develop-
ment, or, what you say, of competi-
tive development as they have in
other capitalist countries. You must
not forget that Railways happen to be
the biggest nationalised industry and
all approaches to it must emanate from
that angle.

The hon. Speaker has asked that
people who are engaged in trade
union activities in the Railway should
give suggestions here in this House as
to how to stop pilferage and corrup-
tion. I deem it my duty, in response
to the cal] of the hon. Speaker, to
make my suggestions, but I shall do
so later on....(Interruption) in the
course of my speech. No, no, today I
am going to do it.

Then hon. Railway Minister in his
speech has stated that his efforts to
unite the two Railway federations
have failed. It is a very unflattering
reflection on the hon. Railway Minis-
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ter because on the floor of this House

every time that he appeared he assured

the House that as the Community
Minister was responsible for bringing

about one federation, his effort was to

see to it that he will also bring one

single federation in the Railway. A

judge was appointed to find out a pro-

cedure so that these two federations

could be brought together and a res-

ponsible and healthy trade unionism

was brought about in the Railways.

Every time the NFIR, which happens

to be a rival of the AIRF, was called

by the Judge, it evaded, it defied,

and its defiant attitude resulted in a

sense of desperation and the Judge

threw up th esponge. (Interruption).

Mr, Deputy-Speaker: Order, order
The hon. Member speaking had to ask
twice or thrice for silence. I do not
know whether it was a request.

Dr. Krishnaswami: He wanted
water.

Mr. Deputy-Speaker: Water he
wants now, but quiet and silent sur-
roundings must be assured to him.

Shri Amjad AN (Dhubri): It is as
quiet as the grave, Sir.

Mr. Deputy-Speaker: Not so far.

Shri Rajendra Singh: He has risen
from the grave.

Shri Amjad Ali:
only. It was not hot.

He wants water

Shri Rajendra Singh: The NFIR is,
in fact, a projection of the Congress
Party and it has the belief that what-
ever it does, good or bad, it has the
support of the Congress Government
which will continue in spite of its mis-
behaviour, in spite of its nonconfor-
mity to rules and procedures, in spite
of all the bunglings that it indulges in,
and that is why, in spite of the fact
that the Railway Minister made a sin-
cere effort, in spite of the fact that
this House expressed a genuine desire
to merge the two federations and have
one federation which will be more in
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the interests of the country and labour
and in the interests of healthy growth
of trade unionism, the NFIR repeated-
ly defied it.

What is the solution to it? I have
suggested the solution many a time on
the floor of the House. Let us forget
these two federations, invite the rail-
way workers to have a referendum,
irrespective of the fact that they be-
long to one federation or the other,
and elect office-bearers of a new fede-
ration which will be recognised as
being representative of the railway-
men. I think this is the most genuine
and just solution, but I do not know
whether the Ministry is going to con-
cede it. Just to confess in a report
that your unity effort has failed takes
us nowhere.

I do not know to what extent this
House is aware of the fact that the
General Managers have recently dis-
missed a large number of railway em-
ployees without giving them the faci-
lity of answering the charges framed
against them. Some of the Members
have mentioned it. The Deputy Minis-
ter, in the course of a reply has said,
that in order to eliminate corruption,
the special powers of the General
Managers have been invoked to throw
out the erring employees. I would
have been happy, I would not have
any grievance against anybody, had
this principle been applied to one and
all irrespective of the position one
holds in the administration.

When my leader, Shri Asoka Mehta,
was arguing for the establishment of
a tribunal to go into cases of corrup-
tion against people in high places,
the Prime Minister and Leader of the
House could not have even the pati-
ence to hear him, He flared up and
said: where are those charges, where
are those allegations? He said he
would enquire into them and if he
found that the charges were genuine,
it could be submitted to some person
of the judiciary, The great Prime
Minister, addressing the Rajya Sabha,
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said that nobody could be considered
guilty unless it was proved so.

Shri M. C. Jain (Kaithal): What is
wrong about it?

Shri Rajendra Singh: I do not say
there is anything wrong about it. If
this principle holds good here, it shall
hold good in the case of Class III and
Class IV also. There cannot be two
standards, one for the people in the
lower grades and another for the Min-
isters and big officers. That is my grie-
vance. Let the people who have been
found erring in the railways be
brought to the court, I have no objec-
tion, but if you feel that taking them
to the court is not going to give the
desired result soon, let this principle
be applied everywhere.

I know of many cases of officers
where corruption has been indulged in
openly. * * * *

Mr, Deputy-Speal
be mentioned here. That is not the
practice. No allegationsg against a
person are to be made who is not here
to answer those charges.

: Let no

Shri Rajendra Singh: The Minister
is here.

Mr. Deputy-Speaker: No. If he had
any intention of mentioning any parti-
cular cases here, he ought to have
given advance notice to the Minister,
so that he might enquire into the facts
and then be able to answer those
charges. Now that he has not done it,
I would not allow him to mention
those names.

Shri Rajendra Singh: That is all
right, Sir.

Shri C. R. Narasimhan (Krishnagiri):
Pending that, this may be expunged.

Mr. Deputy-Speaker: Yes, this name
also would be expunged. Two minu-
tes more.

**+*Expunged as ordered by the Chair.
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Shri Rajendra Singh: No, Sir. 1
have had only six or seven minutes
time,

Mr, Deputy-Speaker: He has no
idea of the time that is running.

Shri Rajendra Singh: In response
to the call of the Speaker, I am going
to make certain suggestions which
will have the effect of immedjately
eliminating corruption from the rail-
ways.

Mr. Deputy-Speaker: And in res-
ponse to the decision of the Speaker,
I am only giving 15 minutes to the
hon. Mcmber as to every one else.

Shri Rajendra Singh: I have been
telling you that this corruption is not
to be found only among Class III and
Class 1V employees. It is prevalent
everywhere, from top to bottom. So,
if this principle of summary dismissal
of a man who is suspected is to be
applied, it should be applied every-
where.

The Minister hag said that the per-
manent negotiating machinery on the
railways is functioning smoothly and
efficiently. In all humility I wish to
state that the permanent negotiating
machinery, which was devised to re-
move the grievances of the railway
employees, has not been functioning
properly, efficiently, and to the extent
it was desired. I know that in the
Eastern Railway, in any railway, these
meetings are not held in time, and
even when certain decisions are arriv-
ed at, they are not implemented, The
reason given is that the General
Manager does not have any special
agency, apart from the normal agency,
for implementing the decisions, with
the result that there is a sense of frus-
tration, and the workers are begin-
ning to lose faith in the machinery.
It is time the difficulties besetting its
effective functioning are removed.

There is now a Personnel Branch

which is meant to serve the needs of
the staff and remove their difficulties.
Only persons who have been trained
can discharge these duties, those who
know the psychology of labour and
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all aspects of the labour problem. But
in the railways, casually somebody is
appointed as the DPO or CPO. He
may be a mechanical or an engineer-
ing man. In this way, a conglomera-
tion of people from various depart-
ments is brought in. The result is
that the personnel staff are not func-
tioning in a manner which was desir-
ed of them, .

14 hrs.

In the course of my speech on the
Pay Commission’s report, I had point-
ed out that the railways happened to
be a commercial undertaking, and as

. such, they had their own peculiarities,

and they had their own independence,
and, therefore, simply because in name
it happens to be a department of the
Central Government, therefore, a sin-
gle Central Pay Commission could not
be expected to cover the railway em-
ployees also. In the case of the diffe-
rent industrial undertakings, fixation
of salaries or fixation of grades etc.,
cannot be done by having just one
single Central Pay Commission. That
can be done only after analysing the
capacity of the industry to earn and to
pay, and the peculiar nature of the
industry.

Mr. Deputy-Speaker: The hon.
Member should try to conclude.

Shri Rajendra Singh: This is an
important point. Only one Member
from my party has spoken so far.

Mr. Deputy-Speaker: Only the first
Member who has spoken from his
party could be given the extra time,
not the second Member who speaks
from hig party.

Shri Rajendra Singh: I am not the
third, but only the second Member
from my party who is speaking now.

I submit that the railwaymen are
today smarting under a sense of dis-
content and dissatisfaction, What is
the way out? The way out is just to
set up a wage board which will go
into the whole structure of the indus-
try, and the minute details and the
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difficulties and the peculiarities of the
industry, and then fix pay scales and
grades for the various categories of
employees.

There is just one more point, and I
have done. The Railway Minister has
said that we are just nearing self-
sufficiency in regard to materials need-
ed for the railways. That is a very
happy thing. But I should like to point
out that we have so many workshops
which are not worked to their full
capacity. Even in those workshops
which had been working two shifts or
where extra works used to be under-
taken, those have been cut out. Now,
if those materials which are needed for
the railways are being obtained indi-
genously, 1 would like to know whe-
ther we are getting them from the
railway workshops or from private
sources. .

Shri Jagjivan Ram: Both.

Shri Rajendra Singh: If we have
enough capacity in our workshops to
produce those materials, it would be a
very bad thing for the railways, and
especially, for their finances, to get
them from private sources.

Mr. Deputy-Speaker: The hon.
Member should conclude now.

Shri Rajendra Singh: Just one
minute more.

Mr. Deputy-Speaker: 1 have al-
ready given him one minute. He
must conclude now. I am now calling
the next Member. Shri Harish Chan-
dra Mathur.

I would just like to tell the House
how others are disciplined and obey
the Chair. I had only one chance of
going to an international conference,
namely the last Commonwealth Par-
liamentary Conference that was held in
Australia. There, there were no two
bells, but only the chairman at the
nick of the time would say, ‘The hon.
Member’s time is up’, and whether the
Member speaking had concluded his
sentence or not, he would walk back
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and sit.down in his seat. I saw that
even Lord Attlee, when he was speak-~
ing, was told ‘The hon. Member’s time
is up’, and he just stepped back and
sat down in his seat. Not.a word fur-
ther wag uttered.

But, here, we have to ring the bells
once, twice and thrice, and then the
reaction is ‘Sir, I want three minutes
more’, or ‘Sir, I would require five
minutes more’. In spite of all the re-
quests, the time-limit is not adhered
to. We ought to be more disciplined
in the future, and we should see that
we develop a habit that we finish
within the time that is available.

Shri Rajendra Singh: I shall just
say one word, and I shall finish.

Mr. Deputy-Speaker: He has finish-
ed already.

Shri Rajendra Singh: I would just
like to say somcthing on your obser-
vation.

Mr. Deputy-Speaker: He should
make no comments on my observa-
tions.

Shri Rajendra Singh: When you
make that observation. you must also
take into account the other fuciors
operating in those countries, before
you ask us to develop this habit.

Shri Harish Chandra Mathar (Pali):
What is the time that I can have?

Mr. Deputy-Speaker: He can have
full fifteen minutes.

Shri Harish Chandra Mathur: The
Railway Minister has given us a very
impressive account of the performance
of the railways, in his budget speech.
I would not say that he has overdrawn
the picture. but if we take into account
certa’'n factors which he has not men-
tioned, then I have no hesitation in
conceding that the performance of the
railways, more particularly, in respect
of the programmes and projects of
the Second Five Year Plan has been
fairly satisfactory. Even where they
have had some shortfalls, they have
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explaned them fully, because they
were beyond their control. From all
know!edgeable guarters the Railway
Administrat.on has been able to earn
applause for their performance,

We are quite happy that they have
been able to achieve sclf-sufficiency
in locomotives and wagons, but I
thought they could have done equally
well so far as coaches are concerned,
for, passenger traffic still continues to
be overcrowded. As  was rightly
pointed out by a previous speaker, if
we had made the fullest use of the
railway workshops, that are there in
our country, I th.nk the position would
have improved considerably. As a
matter of fact, I had pointed out on
the floor of the House on an earlier
ocras.on that the capacity of the Jodh-
pur workshop which has done exceed-
ingly nice work in regard to coach-
building should have been stepped up.
I think the railways should d-aw up
a plan and programme to sec that the
production capacity of the railway
workshops in each zone so stepped up
that in the course of one or two or
three years, they would be able to
step up their production to such an
extent that the zones cduld become
completely self-sufficient. Though we
attach quite a lot of importance to the
lifting of goods, yet it does not present
a good sight if we find that the pas-
senger trains are overcrowded. Es-
pec ally, when we see that coach-
building is easier than wagon and
locomotive building, I do not 'see why
these imbalances should have been
there. These imbalances should now
be corrected.

While saying this, I would like to
make a special appeal to the Railway
M nister. My suggestion to him is that
for his own stores, he should set up
a big enterprise comprising about two
hundred industrial estates, In fact,
we have asked even other enterprisgs
in the public sector to set up certain
industrial estates from which they
could draw upon for their accessories
and auxiliary goods, I think the rail-
ways could give a good lead to the

MARCH 1, 1960

Budget—General 480
Discussion 3

country in this matter. I would make
a personal appeal to the Railway Min-
ister in this matler, because it will
also tend to increase efficiency in res-
pect of the stores which he is draw-
ing if there is a particular indusirial
esiate  which has been properly
planned for a particular type of
goods after an engineering examina-
tion has been made about it, I
would further urge that the indus-
trial estates which are set up should
be put in charge of certain engineers.
The engineers should be encouraged.
Our Prime Minister hag expressed
quite a number of times that he wishes
that in th s country the engineers own
the factories. How are the engineers
going to own the factor'es? If a lead
could be given by the railways, and
if these various industria]l estate units
are put in charge of the engineers, and
gradually the property goes to the
eng neevs, because they have done
quite a little bit of plann'ng and so on,
then, ultimately they wil' purchase
the entire interest, and the whole thing
will be owned by the engineers. The
efficiency will also go up. The rail-
ways will then be able to get their
stores from a standard source. They
will not have to face trouble in regard
to their stores. They will know from
where to get a particular kind of
stores, because a particular industrial
estate will cater to a particular need
of the‘rs, I think this point should
be examined, and something must be
done about it.

While talking about rolling stock,
I also wish to draw the attention of
the hon. Minister to the fact that our
first class coaches are not what they
ought to be. There is great deteriora-
tion in them. I do not think we are
going to be a third class country.
There is no need to plead all the time
for all facilities to third class passen-
gers and for improvement of third
class coaches. But there should be
no deterioration in the standard of
first class coaches. In this connection,
I would also urge that the three-tire
system in the third class compartments
should be done away with. It is almost
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iphuman to ask a man to squeeze him-
self in that manner. I wish some of
the high-ups go and try it.

Regarding personnel, I do not at all
agree with any suggestion regarding
reconstruction of the Railway Board.
1 am thoroughly satisfied that the
Railway Board is very scientifically
constituted and it is working in an
absolutely proper manner. They have
correctly drawn applause from all over.
The Board is in much better health
than it used to be even two years
earlier.

But I had cxpected that some real
scheme of decentralisation would come
about. The hon. Minister had stated
on the floor of the House that he was
giving particular attention to this
matter. - But when asked what were
the powers which he had decentralis-
ed. no proper answer was given. Pos-
sibly one post of Deputy Director was
surrendered because of this scheme of
decentralisation. This is just ridicul-
ing the whole idea. I think much more
and much better action could be taken
in this sphere.

They are having General Managers
on Rs. 3,500 per month. So I do not
know why they want to have unneces-
sary papers to be crowded in the Rail-
way Board. I wish the hon. Minister
takes advantage of the branch about
which I spoke during the discussion on
the Report of the Organisation and
Methods Division, namely the SRU
branch. They will be able to help the
Board. The Board must see what is
the real decentralisation which they
can give effect to. It wil] save their
time. The members of the Railway
Board, who are highly qualified peo-
ple, will be able to devote their time
to doing much better things.

1 feel that there should be an eco-
nomy drive. I have a hunch that so
far as the ministerial jobs are con-
cerned, an economy of 20 per cent.
could be immediately effected. I am
not talking of the field staff. The
present strength of field staff would be
required. But so far as the ministerial
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staff ig concerned, so far ag the Sec-
retariat and the Directorates are con-
cerned, the staff could be reduced by
at least 20 per cent. That is my hunch.
I wish the Railway Minister examines
this suggestion carefully.

Coming to the Personnel Branch,
they have not been able to make pro-
per selection, At least they have not
becn able to create the feeling that it
is the right persons who will get select-
ed. After a certain level, they have
got scelection posts. Also, I may say in
a hurry that the recruitment policy
has not beerr for some time—possibly
now they have taken note of it; I do
not know—on scientific lines. There is
a complete blockade in a particular
branch. There is a stores branch. Only
those who are fit for the engincering
side, will go to the enginecring side.
But if you go to the stores branch, you
find that anybody who has put in six
or seven years will be able to get a
chance of promotion, while on the
engineering side he will not be able to
do it. 1 think some steps should be
taken in this direction to rectify mat-
ters.

I very much welcome the delegation
of powers to the General Managers to
deal with disciplinary matters. Dis-
cipline in our country is very low, and
we must take note of the situation.
How is it that they do not trust even
their General Managers? How many
cases there will be on each railway?
Hardly half a dozen or one dozen.
They cannot even trust their General
Managers drawing Rs. 3,500. Do they
think that these General Managers
have got malice against a man getting
Rs. 40, Rs. 50, or Rs. 100 a month. I
think we are going a bit too far in
this matier. We are only satisfying
a particular fad in insisting that the
Railway Board members—who are
getting Rs. 4,000—should do the hum-
blest job. They should do the jobs for
which they are paid. They should
not do the humblest job. I think
there was a conference of the General
Managers here, and we were expect-
ing that the hon. Minister would take
us into confildence as to what real steps
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he has taken to see that better disci-
pline is enforced on the railways.

While talking about personnel, I
would like to refer to one matter.
Some hon. Members referred to the
employment of Harijans in the rail-
ways. I think there should be no
grievance or complaint against the
Railway Minister on that account. In
this matter, he has brought into being
the full force of his personality and in
so doing, has done what wag possible
so far as Harijans are concerned in the
matter of appointments and promo-
tions. I think if he goes faster, it will
have a reaction which will not be very
happy so far as the Railway Admin-
istration is concerned. But let us take
a very balanced view in this matter.

Again, referring to the Personnel
Branch, it is definitely an advanced
technique of administration to have a
separate Personnel Branch. I am very
happy to note that it is the Railway
Administration who have adopted this
procedure first. But unfortunately,
their Personnel Branch is working in
a most unsatisfactory manner, and
there is always a conflict between the
administrative side and the Personnel
Branch because no co-ordination has
been brought about. The man who
has to take work from his subordinate
feels very much handicapped. I think
there should be a proper assessment.
Also, the Personnel Branch must defi-
nitely have specialisation. There is no
specialisation at present. As an hon.
Member pointed out, a person taken at
random from here or there is put in.
Sometimes what happens is that no-
body wants to go to the Personnel
Branch. Somebody who is not fit for
anything is put in the Personnel
Branch. This is very wrong. I hope
the advances in technique which they
have achieved will be taken care of
and they will see that the Personnel
Branch ig functioning properly, that
there is proper adjustment between
the Personnel Branch and the admin-
jstrative side and all that.

My hon. friend, unfortunately, touch-
ed on the question of road transport.
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I have a strong feeling—and I wish to
stress it here—that it is only roaa
transport which has injected a sense
of urgency and efficiency in the rail-
ways. The crack trains, of which we
hear so much now, are nothing but the
result of competition from road trans-
port. It would be an absolutely falla-
cious thing to say that road trans-
port should just be a feeder to the rail-
ways. There must be a healthy com-
petition between the two; otherwise,
the railways are going again to relapse
into the same inefficiency as before.
It is really unfortunate that we do not
watch the trend of development of
road transport in the entire world.
After all, road transport has in itself
those intrinsic merits which cannot be
suppressed. What has happened to road
transport is really unfortunate. Out
of Rs. 23 crores of fresh taxation
announced by the Finance Minister in
his Budget, Rs. 13 crores will be a
deadweight on road transport. And
here is the Planning Commission sit-
ting, and the Minister of Planning who
we had occasion to examine, saying
that road transport is the most heavily
taxed in India. And yet through this
indirect method of taxation, road
transport receives another setback.

Shri Jagjivan Ram: I am also taxed.

Shri Harish Chandra Mathur: I
am coming to him what he has done.
The hon. Minister hag not taxed
enough. That is my complaint against
him. The expert Committee on freight
structure appointed by the hon. Min-
ister said that there is a possiblity of
going right up to 13 per cent. The
hon. Minister has not even gone be-
yond 9 per cent. He has not gone
beyond 9 per cent. to 13 per cent. only
to cover up the inefficiency of the rail-
ways. I wish him to go up to 13 per
cent,

What have they done? They have
selected certain items. Because of their
inefficiency, they have selected coal. I
am definitely against it. Even if you
put a surcharge on coal, there should
certainly be no increase on the freight
beyond 500 miles. They are just jeo-
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pardising the development of the coun-
iry. Unfortunately, the railways have
developed in these matters a very
parochial and very commercial oul-
look. They do not have a national and
developmental outlook in this coun-
try.

My hon. friend was talking about
the development of the hinterland in
Rajasthan. If you take the complete
picture, I am sure the railways would
benefit considerably after a short time.
After all, the hinterland has got to be
developed. The development of Kandla
port has been given a very great set-
back simply because of the regressive
policy pursucd by the Railway Board.
Here is the Commerce and Industry
Ministry coming and asking them tor
it. But nothing is done,

I have to switch on to another
point before 1 sit down and that is
about big zones. 1 am not one of
those who will ask the Railway
Minister now to change the zones and
have more zones. But what I would
certainly like lo ask him is that he
should strengthen the Divisional set-
up and each Division must function
as if it is almost a zone and the Gene-
ral Manager should have only an
overall coordination of the zone. The
Divisional set-up must be very much
strengthened and cfficiency must be
injected into il

For other matters I shall take an-
other oppaortunity,

1421 hrs.
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F AT TAN FT FTH A BA &
FLAT =T o

Shri Jagjivan Ram: Sir, quite a
large number of hon. Members of
the House has participated in the de-
bate and their words of appreciation
and encouragement will naturally
hearten me and more than a million
of railway employees and I share
that feeling as onc of the railwaymen.

Mr. Deputy-Speaker: Does he not
want to share anything given by the
Pay Commission?

Shri Jagjivan Ram: In so far as
the benefits are concerned I would
like to give the benefits to them.

The two important questions which
practically covered the entire field of
railway working had been posed in
this House: namely, whether the
Railways are working with a degree
of efficiency and whether the pre-
sent financial position of the Rail-
ways is sound. In regard to the
question of efficiency, it would be
unrealistic to suggest that we have
reached the optimum limit, In a vast
organisation like this, there must
always be some scope for improve-
ment, however well-run it may be,
and my approach to the problem is
not one of complacency but one of
active and energetic cadcavour to do
better and better. The question,

‘however, is whether we are far re-

moved from the optimum stage, or
we are nearing it, or progressively re-
ceding from it.

The principal assets which we pos-
sess are our coaches, wagons, engines,
railway lines and equipment for the
maintenance of these assets. So far
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as our passenger coaches are con-
cerned, these run on trains according
to the set time-tables, allowing a
reasonable margin at the terminal
for their maintenance and there is
very limited scope for any improve-
ment in their use. In regard to the
punctuality of passenger trains, a
persistent endeavour is being made
to effect an improvement and al-
though there is scope for improve-
ment particularly in respect of branch
line trains, some results are already
in evidence which has also been re-
cognised by a number of the hon.
Members of this House. We are also
watching the punctuality of the
trains at intermediate points, not
only at the originating station and the
destinations, but also at other stations
which are junction stations,

An Hon. Member: That is very
necessary.

Shri Jagjivan Ram: As I said we
were watching the punctuality per-
formance of the passenger trains,
whether express or mail at the des-
tination stations. Now, we are
watching their performance at the
intermediate points and junction
stations also and I am sure some im-
provement will be noticeable shart-
ly.

Now, we have to focus our atten-
tion on the usage of wagons, engines,
railway lines and workshop equip-
ment. In regard to wagons, the most
important composite statistics which
bring out their earning potential are
the net ton miles per wagon day,
that is, the net ton miles output
achieved daily on an average from
each wagon owned by the Indian
Railways. This figure in 1957-58
was 598 on the broad gauge and 226
on the metre gauge and in 1958-59,
573 on the BG and 216 on_the MG.
The figure in 1958-59 shows some
drop which I have already explain-
ed in my Budget speech was due to
a lack of traffic on account of which
the available rolling stock could not
be fully utilised. Now the question
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which arises is against which yard-
stick should this output be measured?
Our own figures against which we
can judge are the results achieved
during the war years when things
were regimented and the then Gov-
ernment had exerted its utmost to
achicve the maximum output. The
Estimates Committee had also re-
cognised these results as a guide.
The best results then attained were
451 on the BG in 1942-43 and 201
on the MG in 1943-44. Allowing
for the increase in the average carry-
ing capacity of the wagons since the
war years, the corresponding results
for the year 1958-59 work out to 557
on the B.G. and 182 on the M.G.

Although the results of different
countries are not strictly comparable,
beeause the pattern of traffic, method
of traction etc. differ, the corres-
ponding output achieved by some of
the advanced countries of the world
which publish their statistics does
provide some index against which we
may judge our results.

The equated net ton mile per
wagon day figures are:—

United Kingdom . 74
United States of America 330
Germany 363
France 304
Itely 243
Japan 938
India 573

For this purpose we should base our
judgment on the B.G. figures of Indian
Railways because nearly 85 per cent
of the net ton miles materialise on
the B.G. system. The Japanese Rail-
ways which show better results than
us are admittedly more efficient
though an appreciable proportion of
the disparity is accountable to the
difference in the pattern of traffic and
a preponderance of electric traction.
A point worthy of note in our case
is that there is a variation of about
7 per cent between the busy and the
slack montbs, and it is this which I
wish to keep down by inducing more
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movement during the slack period.
Shri B. C. Ghose has suggested that
Railways should have their own.coal
dumps. Thig we have already done.
In regard to the dumps for the public,
we have even agreed to recover the
freight for coal when it js moved
from the dump to its ultimate desti-
nation provided the party concerned
gives us a reasonable security. There
is, however, no progress in evidence
in thig direction. We shall further
pursue it with the Coal Controller.

On our Metre Gauge the results are
not comparable because the areas are
essentially agricultural and deficient
of industries; therefore, the quantum
of freight traffic available in such
areas is of a lighter character. Also,
the inherent character of our metre
gauge construction does not lend itself
to a much better output with the
axle load limitations. For these rea-
sons, wherever the density of traffic
demands we are planning to project
a B.G. line if it is feasible to do so.
1 wish to assure the House that we
are paying sufficient attention to the
problems of the M.G. sections, but we
cannot obviously rectify its inherent
drawbacks.

Coming to the question of loco-
motives, their output may be judged
from the figure of net ton miles per
engine day. Comparable figures after
making allowance for the variation in
tractive effort are:—

Net ton miles per goods loco-
motive day—stcam  ,  trac-
tion

1941-42 B.G. 18.379
1957-58 20,360
1958-59 20,296

Here too, results comparable with war
years have been attained. Results,
however, cannot be compared with
nther countries because there are
great variations in the tractive effort
of engines and the type of tractive
power used.
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In regard to the usage of railway
lines the comparable figure is net ton
miles per running track mile of rail-
ways. These results are:—

Net ton miles per
running track mile
B.G.

Million,

. (- 98
India i 194
195

L.K. c82
L.S.A. 236
Grermany 1-2%
Yrance -97
Italy “ 66
Japan 2-c4

Here too, our results are fairly com-
parable. U.S.A. and Japan show
better results. With the new bogie
wagons and bigger train loads about
which I have mentioned in my budget
speech, we hope to catch up these
countries very soon.

In regard to the output of our
workshops, this has progressively im-
proved, but we cannot say how much
leeway we have to make up in our
approach to the optimum results. It
is for this reason that I have started
a Productivity Cell in the Railway
Board, whose main job is to determine

‘the norms of output in each phase of

working of the various workshops.
This examination will take some time,
but as soon as it has been done we
will introduce the .incentive bonus
scheme on the Chittaranjan pattern
and I hope by this and other means
we will make further improvement.

While dealing with workshops, Sir,
it will not be out of place to deal
with the points raised by my hon.
friend, Shri Mathur. As the House is
aware, we have achieved self-suffici-
ency progressively in the matter of
railway requir of equip t
Some we are manufacturing ourselves
and some we are farming out to pri-
vate manufacturers. As and when
surplus capacity becomes available in
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the workshops, that capacity is utilised
and farming out of orders is reduced
to that extent. But, Sir, we cannot
manufacture all our requirements in
our own workshops all of a sudden
because that will adversely affect the
capacity that has been created in the
country, in the private sector, and we
will have, in order that there is pro-
gressive increase in  the industrial
output in the country as a whole, to
see that no capacity which has been
created either in the private sector or
in the public sector is not fully utilis-
ed. Therefore, though it has been
suggested by some hon. friends that
all the requirements of the railways
should be manufactured by the Rail-
ways themsclves, I think that is a
strange suggestion.

An Hon. Member: That was not
the suggestion.

Shri Jagjivan Ram: Nowhere in
the world it is done, except, of course,
Russia or China.

Shri Harish Chandra Mathur: There
is no other sector.

Shri Jagjivan Ram: Everywhere,
railway requirements are manufactur-
ed, to a certain extent, by themselves
and also by private industries. In
India we are doing better than most
of the other countries so far as pro-
duction of railway requirements by
the railway establishment themselves
is concerned.

Shri Harish Chandra Mathur: My
submission was about small-scale
industries,

Shri Jagjivan Ram: I am coming
to that. Perhaps my hon. f{friend
Is aware that we have taken certain
steps to encourage private industry
to undertake manufacture of certain
items which we had been up till now
importing from other countries, and
the results in this respect have been
rather spectacular. Several indus-
tries have been “encouraged. We have
detailed engineers to advise the pri-
vate industry, to give them the know-
how. We have even put some offi-
cers who are more or less engaged
whole .time. in this job of advising
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the private industry in the matter of

know-how and also watching the

progress in those industries, to see how

far they have succeeded in manufac-

turing the equipments which we

had been importing from other coun-
tries.

Regarding the question of Railways
establishing industrial estates, I do
not know how far it will be feasible.
Industrial estates are being establish-
ed by practically all the State Gov-
ernments at various centres either at
the provincial headquarters or at
the district  headquarters, and ad-
vantage may be taken of that by the
Railways to suggest in which place
what items of railway requirements
may be manufactured and the dupli-
cation of establishing scparate indus-
trial estates at convenient centres by
the Railways can be avoided.

Shri Harish Chandra Mathur: If I
may explain the point, as a matter
of fact, the hon. Minister of Com-
merce and Industry has also circu-
farised to all the big private enter-
prises also to set up industrial estates
for their ancillaries, and the enter-
prises in the public sector have also
agreed to set up industrial estates.
ft is with a double purpose, to see
that you have close supervision at
one place and that there is a disper-
sal of industries even in the back-
ward areas where you want to bring
them up. It is to see that industrial
estates can be set up at any place.
A scheme may be examined. I do
not say you should accept it here
straightaway.

Shri Jagjivan Ram: I think we
have made very satisfactory progress
in encouraging small industries to
undertake the manufacture of certain
railway stores and equipments\‘ 1
feel that decentralisation is taking
place. I have instructed the Railway
Board to farm out orders in sugh a
way that centralisation of certain items
does not take place at one centre but
these various industries are dispersed
throughout the country so that the
railway may not ~have to undertake
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unnecessary transport of certain items
from one corner of the country to the
other.

I will give one example. Take cast
iron sleepers. I have asked the Rail-
way Board to see whether we can
create some capacity in the south, in
the west and other parts of the coun-
try so that transportation of cast iron
sleepers from more or less the eastern
part of the country is avoided. So,
we are taking these steps.

Shri Harish Chandra Mathur: We
appreciate it. What we suggest is
improvement.

Shri Jagjivan Ram: There is further
scope for improvement in our work-
shops and the steps that we have taken
have saved us substantially and I
am sure that during the course of the
next year or so our workshops will
achieve spectacular results. I am
not talking of Chittaranjan or
Perambur. 1 am talking of the nor-
mal workshops of the railways,

Again, I would remind Shri Mathur
that we have increased the capacity
of several workshops. We have re-
cently rehabilitated them and where
we found that the railway works so
justify, we have increased the capa-
city of the workshops and we will be
continuing to do that wherever it is
necessary.

Shri Rajendra Singh: You are not
-utilising it to the full extent. That is
‘the point.

Shri Khushwaqt Rai (Kheri): And
you are not encouraging private in-
dustries.

Shri Jagjivan Ram: No capacity of
the railways remains idle,
Shri Rajendra Singh:

pur.

See Jamal-

Shri Jagjivan Ram: I am supposed
to know better than the hon. Member
knows. I know that no capacity in
any of the railway workshops remains
idle.

Shri Rajendra Singh: Jamalpur s

an example.
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Shri Jagjivan Ram: My hon. friend
gets some information from some one
or two persons. I have the complete
picture of the workshops.

Several hon. Members have com-
mented about the speed of goods
trains. This subject has been compre-
hensively studied@ by the Efficiency
Bureau of the Railway Board and its
report hag already bgen placed in the
Library of the IL.ok Sabha. Similar
study for the metre gauge section is
in progress. The recommendations of
the Efficiency Bureau will be followed
up.

I, however, feel that I should clarity
the position in regard to the results
attained in the year 1958-59. The
average speed of ‘all goods trains’ on
the broad gauge main lines purely
under steam traction indicates an
improvement, but in the case of broad
gauge branch lines as also on the
metre gauge it has registered a drop.
1 have since received the correspond-
ing figures for 1959-60 up to Decem-
ber which register a distinct improve-
ment. They are: Broad gauge, for
1958, 8:95; for 1959, 9:54. Metre
gauge: for 1958 7:90 and for 1859,
8-38. .

The House may, however, like to
know why there has been some drop
from year to year. In my budget
speech I have commented upon the
effects of extensive developmental
work on operation.  While these
works have becn in progress even the
existing facilities get restricted, and
yet, from year to year and from
month to month, traffic has increased
at a rate unprecedented in the history
of the Indian railways. The density
of traffic or rather the net ton mile
per running track mile, which is an
index of output and is a measure of
strain on our capacity, approaches
closely the highest attained in the
world. Amidst these environments,
even if we completely discount other
tactors like floods etc, which of course
vary in intensity and effect from year
to year, we must concede that there
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would be some adverse effect on
speeds.

The existing position is that most of
our trunk routes are being worked to
80 per cent or more of the capacity.
The problem of expansion of capacity
in a fast developing economy is a con-
tinuous one. We are not so rich as
to effect all the improvement requir-
ed in one stride. We have to adopt
cvery conceivable way to do so and
move up progressively in consonance
with our expanding needs. There is
some skill in doing so with the utmost
economy. We have to double some
sections, improve the signalling on
others and adopt the various modern
methods available including electrifi-
cation and dieselisation, consistent
naturally with the financial and other
resources available. We have to func-
tion within these limitations and I-can-
not visualise any easy or a comfortable
position for us when we can just sit
back.

Now, I come to the financial out-
look. I am afraid I cannot share the
apprehensions of some of my hon.
friends in this House. I would re-
quest that this problem may be view-
ed objectively in the light of the his-
torical background; what we inherited
and what vicissitudes we are going
through. It is common knowledge
that Rs. 121:77 crores of our railway
surpluses were credited to general
revenues during the war years. This
amount normally would have been
credited to our reserves to meet the
post-war inflationary element, Other
industries during the war boom built
up their reserves. The credit to the
depreciation fund during the ten
years, from 1941-42 to 1949-50, was
Rs. 144'77 crores, or an average of
Rs. 14'5 crores per year. The total
rehabilitation expenditure was res-
tricted to Rs. 84:44 crores during
those years. Even during the pre-war
period, due to a depressed economy
and several railways being under com-
pany control, rehabilitation was done
sparingly. Added to this was the ac-
quisition of a number of State rail-
ways whose assets largely were of
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subnormal condition. Besides inten=
sive usage during the war, the
mounting accumulation of rehabilita-
tion work was thus our legacy, and
unluckily for us, it coincided with a
period of rapid price inflation, In the
result, stcel which constitutes the
most important ingredient in our
scheme of rehabilitation costs 3°66
times the prewar price. The money
values have gone down here and
every item of asset which is rehabi-
litated costs nearly four times the
prewar price. The system of alloca-
tion has also undergone a change. We
do not simply debit the original cost
of the asset replaced to the deprecia-
tion fund but we even debit the in-
flationary and the improvement ele-
ments—a practice that is not in vogue
in normal commercial accounts. The
total debit to depreciation fund in
respect of improvement of assets
alone amounts to Rs. 73°17 crores.

15 hrs.

During the pre-war years, the con-
tribution to the depreciation fund
amounted to 1/60th of the capital
assets and this was adequate under
stabilised price conditions when reha-
bilitation signified replacement of an
asset by an equivalent at practically
the same cost. With the changed
conditions and price inflation, we have
to spend nearly four times the origi-
nal cost to replace an asset and the
contribution to the depreciation fund
has, therefore, to be correspondingly
greater. The stress on the deprecia-
tion fund, therefore, has operated from
two directions: the price inflation
and the high incidence of deferred
maintenance.

In our endeavour to overtake these
heavy arrears, naturally the draft on
the depreciation fund has been exces-
sive during the second Five Year
Plan and the depreciation fund will
run down to the low level of Rs. 18
crores in spite of an additional con-
tribution of Rs. 10 crores per annum
we are making to supplement what
the Convention Committee had sug-
gested. T am alive to the need of
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building up this fund and the views
of my Ministry on this subject will
be placed before the next Convention
Committee for their consideration.

An erroneous impression seems to
have been created by certain views
voiced by the ex-Finahcial Commis-
sioner in the Statesman dated 24th
February, 1960, that heavy arrears of
rehabilitation of track will still be
left after the third Five Year Plan.
This view does not seem to be war-
ranted. On our present thinking, it
looks that these arrears will be more
or less liquidated by the end of the
third Plan period and in the subse-
quent Plan periods the task will be
reduced to the normal figure; and,
debits to the depreciation fund are
likcly to come down by Rs. 70 crores
to Rs. 80 crores in a five-year period.

Coming to the question ‘of the deve-
lopment fund, it was constituted as a
result of the recommendation of the
Convention Committee of 1949. This
fund is built out of the revenue sur-
pluses which may be credited to it.
The principles of allocation of expen-
diture under this fund were revised
by the Convention of 1854 and the
following items were listed for debit
to this fund:

(i) Expenditure on amenities for
all users of Railway trans-
port, such as improvement of
goods sheds, loading and un-
loading platforms, waiting
sheds for the trading public
etc, and the minimum of
Rs. 3 crores per annum on
this account would continue
to be spent.

(ii) The expenditure on unremu-
nerative operating improve-
ment works costing more
than Rs. 3 lakhs each.

(iii) Labour welfare works, in-
cluding cost of Class I
quarters.
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The scope for debit to this fund
was greatly enlarged with the result
that the debits to this fund during
the second Plan have been much
greater as compareq to the first Plan—
Rs. 126-48 crores against Rs. 50°53
crores during the first Plan. The
labour  welfare works alone cost
Rs. 37:57 crores during the second
Plan against Rs. 866 crores during
the first Plan. The operating im-
provements cost Rs. 61-14 crores
against Rs. 6-84 crores in the first
Plan. Most of these debits are of
such a nature, as may even justify
their inclusion in the capital cost. I
would like to emphasise this aspect.
The operating improvements of which
the remunerativeness cannot be pre-
cisely determined because the benefits
are widely dispersed are assets of a
productive nature which are being
created, but are for convenience de-
bited to the development fund. Like-
wise, Class III quarters built for
labour are assets of a poten-
tial value. It is also to be
noted that bulk of the expenvliture de-
bited to this fund is of such character.
Therefore, to the extent the revenue
surpluses credited to this fund sus-
tain works of a capital nature, we are
saved the dividend liability and for
the balance we must borrow. Ap-
parently, the Convention Committee
of 1954 had visualised the possibility
of revenue surpluses being inade-
quate to meet such heavy debits as
were likely to materialise and to
meet this contingency, it had recom-
mended as follows:

“Money should be advanced
from General Revenues - to the
railways for utilisation on those
projects or works which are of a
development nature. *Such ad-
vances should be treated as tem-
porary loans to the railways and
will not be added to the capital-
at-charge on which 4 per cent.
dividend is payable annually. The
railways will pay interest on this
loan to General Revenues at the
average borrowing rate charge-
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able to commercial departments.
1t shall, however, be open to the
railways to repay this loan in in-
stalments, if necessary, from ac-
cretions to the development fund
in more prosperous years and
thus liquidate the debt and the in-
terest liability thereon.”

This was the view of the Convention
Committee in the context of a plann-
cd forecast of a much smaller dimen-
sion. It is not surprising, therefore,
that for a much bigger plan that was
later sanctionad for railways, the
need for temporary loans arose. The
investment already made is bound to
yield results and this should undoubt-
edly enable the railways to revive
their reserves and build them up to
an adequate level.

Another factor which must kte borne
in mind is that the railways through-
out have met their increasng divid-
end obligations to the general exche-
quer which has risen from Rs. 36:12
crores in 1955-56 to the budgeted esti-
mate of Rs. 57:27 crores in 1960-61
and this with inflationary prices and
increasing  wages. The additional
capital, therefore, has bcen ploughed
into productive channels. In the last
year of the Plan, besides paying 4
per cent. dividend, there will still be
a surplus of Rs. 18 crores and this for
a public utility cencern, where nume-
rous losing assets to satisfy the social
and commercial needs ot the people
have to be nursed, cannot be consi-
dered a mean  achievement. There
are at present several narrow gauge
sections of the line, where parallel
road scrvices already exist, which can
be dismantled to the financial gain of
the railways, but we have not viewed
this problem in such a narrow pers-
pective in response to the public
demand.

The return from railways, therefore,
must be viewed in this broad perspec-
tive, in the light of its public utility
character and the fund balances
should be judged in the context which
1 have delineated at length. Some of
my friends here have accused me of
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painting a rosy picture, They would
probably have liked me to paint
a gloomy picture. I have done
neither. I have simply shown a heal-
thy picture, which is what it is. I can-
not paint a public utility with the
brush of a profiteer and only then say
that it is healthy. Public utilities are
a means to an end and not an end in
themselves. They are primarily for
service.

1 feel sure, in view of what 1 have
explained, it will be conceded that
there is no cause for pessimism in re-
gard to the railways’ financial posi-
tion. The country is in a rapid stride
towards a ‘take-off’ stage in its eco-
nomic resurgence, and transport,
which is the handmaid of this revo-
lutionary change, must inevitably
reap the harvest in the gains which
will be shared by millions of our
people.

Some hon. Members hdve, on the
one hand, expressed their apprehem-
sions about the financial stability of
the railways and, on the other, ques-
tioned the desirability of the propo-
sals for a five per cent. surcharge. It
is very difficult to reconcile both these
things.

Shri Harish Chandra Mathur: There
are exceptions also,

Shri Jagjivan Ram: I have said
“some hon, Members”. I think that
if they think over what they have
said they will find that they are con-
tradicting themselves and I am sure
that they will feel that this very
small levy was called for,

Coming to the rehabilitation of rol-
ling stock, we are utilising old coaches.
I myself gave instructions to the Rail-
way Board that no coach which can
be serviceable should be condemned.
But, then, the engine, coach or wagon
has to be kept in a serviceable condi-
tion. In the case of over-aged stock
special care has to be taken as in the
case of old persons. When it is found
that a particular coach is not econo-
mical to maintain, then it has to be
condemned, rejected and disposed of.
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Shri Harish Chandra Mathur: But
let there be even distribution of good
and bad.

Shri Jagjivan Ram: I have asked
the Railway Board to prcparc the
statistics of engines, coaches and
wagons on cach railway, giving their
age. I have asked them tdo publish a
small pamphlet so that it can be sup-
plied to the hon. Members, who can
see whether any railway has been
treated unfairly or discriminated
against, because if persons from every
railway zone make the complaint....

Shri Bimal Ghose (Barrackpore):
We should take into consideration the
miles done, not merely the age.

Shri Jagjivan Ram: I have dealt
with the most important aspects of
the budget. . Then, quite a number
of other points have been raised, and
I would like to deal with them also.

Of course, if we have sufficient
funds, we can very well say ‘“all
right, we will replace all the coaches”,
because new coaches are more plea-
sant, more comfortable and good. But
we have to choose: whether we go
with reconditioned coaches or without
coaches. That is also another aspect.
Of course, Shrimati Parvathi Krishnan
will ask “Why are you thinking of
exports?” Well, we have to build up
foreign markets, if we can. And if
a situation like that comes, I may
appeal to the country “let us put up
with some inconvenience so that we
can capture foreign markets and in-
crease the export trade”. That many
countries do, and we will have to do
in the best interests of thc country. I
am sure, T will get the support of the
House in that matter,

Shri P. N. Singh stated that our
passenger trains do not cover the
journey in the same time as they
used to do during the pre-war period.
Well, in many cases what he has said
is correct,

Shri A. C. Guha (Barasat): In most
cases.
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Shri Jagjivan Ram: I will not say
“in most cases”, but what he has said

s correct in many cases. We are

taking many steps o see whether we
can catch up with that. But our pre-
sent comparison should be with the
past few years, and when we com-
pare our position with the past few
years we find that we are achieving
some result progressively towards the
speeding up of the passenger trains.

Sccondly, we should not forget that
demands are increasing for opening
of new stations, halts, flag stations
and other amecnities for the travel-
ling public. When a new halt or sta-
tion is provided, it affects the specd
of the trains; it takes time. So, all
these factors will have to be taken
into consideration. As I said, there
is no sense of complacency and every
endeavour is being made by the Rail-
way Board to see how far we can
speed up the trains and maintain the
punctuality of passenger trains.

I now come to accidents. My friend,
Shri Vajpayee, is not here. He ridi-
culed me for the word which was
there in my budget speech, fortuitous.
I do not know how far he was justi-
fied in that. Sometimes it is a way
of putting things. Of course, there
were no major accidents, fortunately,
and the credit must go to the railway
workers who have worked cfficiently.
Since they are blamed when there are
accidents when there is no accident
the credit should go to them. There
are several factors on account of
which accidents do take place. Steps
are being taken and railwaymen are
alive to their responsibilities; they
are alive to the sense of discipline.
We have been fortunate that no major
accident took place during this year.

While talking of accidents, Shri
Bharucha spoke about automatic block
signals and automatic signals. I find
he is not here. He said that there
were quite a number of failures of
the automatic bloek signals round
about Bombay in the suburban section
which led to accidents and the stafl
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was not to be blamed. I would like
to refresh his knowledge about this.
One positive thing about automatic
signalling is that if it fails the signal
is at danger and, therefore, in case of
failure there would be no accident,
unless the staff deliberately ignore the
signal. That is one great advantage
of automatic signal—if it fails, the
signal is at, danger, So, in case of
failure there should be no accident.

Then he said that the general rules
and the subsidiary rules were drafted
hundreds years ago and they are still
continuing. He was not properly
informed. These rules are kept up-
to-date and the subsidiary rules have
been  revised and were  enforced
on various railways from different
dates. On the Central Railway they
camce into force on 1st April 1958,
Northern Railway 1st July 1958, North
Eastern Railway 1st  October 1958,
Southern Railway 1st October 1958,
‘Western Railway 1st October 1958 and
so on. The Signalling Manual was
revised and brought into force from
1st October 1956. Perhaps the: House
is aware that, after the Mohri accident
near Ambala, a committee was set up
to revise those rules, and those rules
arc kept up to date. So, to say that
some of the rules are very old, out-
of-date and, therefore, the staff are
not quite alive to their duty will not
be correct.

Shri Vajpayee, again, said that most
of the staff did not know the rules.
Well, if they did not know the rules,
they are to blame. If something un-
toward happens on account of their
ignorance, they will have to be
punished. If opportunities are not
provided to them so that they may
know the rules, they can approach the
superior officers with a request to
that effect. But no plea can be taken
that because they did not know the
rules, they should not be punished.
That will affect the safe running of
railways to a very great extent.

Here I am not dealing with staff
matters, but as it is a connected
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thing 1 would like to say a few words
about that. Some hon. Members had
mentioned that the services of some
staff have been terminated without
the normal procedure being followed.
Some hon. Members have suggested
that if discipline has to be enforced
and safe running of trains has to be
ensured, some powers should be given
to the General Managers to deal with
the staff guilty of such delinquencies.
Such authority or power exists with
the General Managers, according to
which they can terminate the services
of any railway employce. But I may
assure the House, as I have done on
previous occasions, that this power of
the General Managers is  exercised
very sparingly.

Shri Rajendra Singh: That is not
true.

An Hon. Member: Can't help.

Shri Jagjivan Ram: Only those, who
have to defend persons whom they
know to be guilty, will never like the
authority of the General Managers.

Shri Rajendra Singh: My submis-
sion was that the hon. Prime Minis-

Shri Jagjivan Ram: I am not yicld-
ing.

Shri Rajendra Singh: The hon.
Prime Minister declared that a man is
not guilty unless he is proved......

Mr. Deputy-Speaker: Order, order.
When the hon. Minister is not yield-
ing, the hon. Member may wait for
some time or till he finishes. 1 will
allow him an opportunity if he wants
to ask a question.

Shri Jagjivan Ram: I know what
type of cases are brought to my notice
by some of the hon. Members of this
House. This authority is to be exer-

Shri Braj Raj Singh (Firozabad):
It is clear that there are certain im-
plications.. ...
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Shri Rajendra Singh: Insinuations.

Shri Raghunath Singh (Varanasi):
No insinuations. ’

Shri Jagjivan Ram:
question of  any

There is no
insinuations. But

there are facts. When some members:

of the staff approach the hon. Mem-
bers, they, out of sympathy, write
to the Minister concerned In some
cases even when they get a reply from
the Minister explaining the facts, they
again write to him. Maybe, they are
pestered by the employee concerned.
There is no insinuation. I am stating
a fact.

This power of the General Managers
%0 terminate the services of a railway
employee is to be exercised in a case
where the General Manager is con-
vinced that the employee is corrupt
and if there is a case of gross indis-
cipline involving violence. These are
the only two types of cases where
this authority of the General Mana-
gers has been exercised. The third
category where it has been exercised
in a very limited number of cases is
in the case of accidents. Apart from
that this power of the General
Managers to terminate the services of
railway employees has not been exer-
ciscd. They have been exercised very
sparingly. But if we are to deal with
accidents and if we are to deal with
corruption, we have to exercise this
power. Wherever action has been
taken under this scc’ion, salutary
effects have been produced on the rail-
way staff as a whole.

I will again assure the hon. Mem-
bers that utmost care is taken to see
that no person, who is innocent, is
punished under this section. The
utmost care is taken. But we have to
believe some  authority. As  Shri
Mathur says, we have to rely upon the
General Managers. I have to rely
upon the General Manager's fairness
and sense of justice. If he says that
he is satisfied that the action taken is
quite justified, I see no reason to in-
terfere in that matter.
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An Hon. Member: You are right.

Shri Raghunath Singh:
you cannot manage.

Otherwise

Shri Jagjivan Ram: I will implore
the hon. Members of this House not
to encourage the tendency on the part
of some railway employees to approach
them.

Shri Harish Chandra Mathur: Im
wrong cases.

Shri Jagjivan Ram: I am referring
to those cases. I am not referring to
it generally. I am referring to these
cases. Generally, of course, hon.
Members write to me on general ques-
tions or about some principles. I try
my best to reply and explain the
position to hon. Members. Even in
these cases I try to explain it. But
once the matter has been explained
to them, they should try to convince
the employees. What happens is that
1 send a reply to one hon. Member,
then the employee goes to another
hon. Member. Well, then I have to go
on sending the same reply to differ-
ent hon, Members.

Shri Harish Chandra Mathur: I am
sure he is talking of exceptions.

Shri Jagjivan Ram: These employees
themselves are exceptions. I am
talking of them, not of hon. Members.

Shri Harish Chandra Mathur: A
general wrong impression may not be
created that hon. Members of this
House act irresponsibly. You are talk-
ing of exceptions in your staff and ex-
ceptions in this House.

Shri Jagjivan Ram: 1 am talking of
the exceptiong in the staff. I am not
talking of the hon. Members. The
hon. Member is not aware that the
man concerned has already approach-
ed the Minister through some other
hon. Member and he has approached
me. So, he writes to me. He doee
not know that he has already ex-
hausted ten hon. Members.

Shri Braj Raj Singh:
they may be very few.

Even thea
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Shri Jagjivan Ram: So, in this
matter, I will again appeal ‘to hon.
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the House knows how difficult it is to
deal with this problem, which is a
threatening problem in the country at

Members of this House to di rage
this tendency on the part of Govern-
ment employees if we want to eradi-
cate complaints of corruption from
the general public regarding railway
staff whether it is the staff or officers
—I do not diseriminate in that mat-
ter; if it comes to my notice that
some officer is involved, howsoever
high-up he might be, I will never be
found wanting in taking necessary ac-
tion against him. ...

8hri Rajendra Singh: Charges were
brought on the floor of the House and
they were ignored.

Shri Jagjlvan Ram: Again, I would
,not have liked to pass certain remarks
on the running commentary made by
the hon. Member. I know what those
allegations were and how far they
werce true.

Shri Rajendra Singh: Was any in-
vestigation made?

Shri Jagjivan Ram: The hon. Mem-
ber made cerlain allegations. He was
asked to give them in writing. He
never cared to give them in writing.
I again assure him that if he gives
that in writing, I will take appro-
priate action in the matter.

Shri Rajendra Singh: I said that if
an open enquiry is made, I can g've
it in writing. But if a departmental
enquiry is made....

Mr. Deputy-Speaker: If the hon.
Member's offer was also conditional
that unless an open enquiry was
made, he was not prepared to give
those facts to the hon. Minister, why
should he complain?

Bhri Rajendra Singh: An open en-
quiry should be conducted.

Shri Jagjlvam Ram: About corrup-
tion I do not claim that there is
no corruption in the railways, but as
I have said the co-operation of every
member of the public will be of help
in this matter. We are taking certain
action but as you are aware and as
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present. But wherever it comes to our
notice, action is taken.

Then, connected with the operation
of the railways, the question about
coal supply was raised. I mentioned
in my speech about the poor quality
of the coal supplied to the railways.
Some hon. Member asked whe her the
railways cannot establish their own
washeries. Some hon. Member asked
whether we cannot run our own col-
lieries. Both are not feasible, because
it has to be done by the Ministry
competent to do that, and we are
pursuing the question of es'ablishment
of washeries with the appropriate
Ministry.

Before I come to the other point:
raised by various Members, I would
like to deal with one important matter,
and that is about the recommendations
of the Pay Commission and their effect
on the railway employees. Some of
the Members have suggested thal
there is great dissatisfaction among
the railway employees. 1 want to
make it clear that there is no cause
for dissatisfaction among a large
section of the railway employees on
account of the recommendations of the
Pay Commission. As a matter of fact,
the wvast bulk of the railway em-
ployees is going to gain by the re-
commendations of the Pay Commission
which have been accepted and are
going to be implemented.

So far as our contacts with the
railway employees are concerned, we
have devised a machinery by which
we have periodical meetings at diffe-
rent levels with the representatives of
the organised employees on the rail®
ways. At the Railway Board level,
we have periodical mee‘ings between
the two federations and the Railway
Board. At the zonal railway
levels, we have the negotiating machi-
nery at the railway headquarters and
at the district or d'visional level,
and they have their periodical mee!-
ings and the grievances or complaints
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are discussed at these meetings.

Some of them which the authorities
at that level are competent to set le
are settled, while others which they
ure not competent to settle are refer-
red to higher levels, some’'imes to
the Railway Board or to the Minis-
ter.

There have been some complaints
that this machinery is not functioning
expeditiously. The matter was recent-
ly discussed between the two federa-
tions and the Railway Board, and we
have agreed to take certain action by
which this machinery functions ex-
peditiously, efficiently and effectively.

Therefore, to say that the com-
plaints of the railway employees are
not heard will not be correct. I am
talking of the organised labour. So
far as individual complaints are con-
cerned, they have their proper chan-

nels of first appeal, second appeal and.

things like that. That avenue is open
to them.

On this question of the recommen-
dations of the Pay Commission, I want
to repeat that the agitation that is
being whipped up has no justification.
To say that the railway employees
have been adversely affected is with-
out any foundation.

Much was being made out of the
passes and P.T.Os. I made it clear
while answering questions either
in this House or the other, that the
status quo was being maintained.
There has been no reduction in the
number of passes or P.T.Os. to which
the different categories of railway
employees are entitled. If at any
stage the question of recvision of the
number of passes or P.T.Os. is to be
considered, the two federationg will be
taken into confidence, and consuita-
tion will be held with them. There-
fore, to whip up agitation on this
account, I say, is not disinterested.

Again, to say that on account of
working of Saturdays, or reduction in
vasual leave, or reduction in holidays,
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the railway employees have been ad-
versely affected is quite incorrect; it
indicates lack of either knowledge or
of bong fides that agitations are
carried on saying that these are going
to affect the 11 lakhs of railway
employees.

I will dilate somewhat in detail
on this. It has been said that some
of. the recommendations of the Jagan-
nadha Das Pay Commission have the
effect of superseding the adjudicator’s
award, to the disadvantage of the rail-
way staff. The actual position is as-
follows. The points in dispute adju-
dicated upon by the late Justice Raja-
dhyaksha were : (i) Hours of work
of railway servants other than thosc
to whom the Factories Act applics;
the quantum of periodic rest, provision
regarding leave reserve, leave rules
and holiday concessions applicable to
railway servants who were daily-
rated and/or in inferior scrvice. The
recommendations of the adjudicator on
the first of these three items were
accepted in their entirety and are stilt;
in force. The decisions regarding
hours of work, period rest and over-
time have also since been incorpora-
ted in the Indian Railways (Amend-
ment) Act, 1956. As regards ihe
fourth item the Government did not
consider it necessary to issue formal
enforcement orders as, in the mean-
time, the recommendations of the
Varadachariar Pay Commission in this
regard had been accepted and these
recommendations more or less met
the adjudicator’s award. The Jagan-
nadha Das Pay Commission’s recom-
mendations regarding hours of work
do not alter the existing statutory
limitation in respect of railway ser-
vants, In fact, one of the recommen-
dations states that a weightage of
ten minutes for every hour worked
should be given in respect of night
duty, which is such as to require con-
tinuous application. Such a provision
had not been made in the adjudicator’s
award. Thig recommenda‘ion has,
however, yet to be considered by
Government.
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In respect of office clerks, the Pay
Commission’s observations are that
their hours of work are on the low side
and that an increase would be justi-
fied, but that an attempt should be
first made to secure better out-turn
within the present hours. Govern-
ment have since decided that there
should be a slight increase in the
working hours of office staff and this
decision has been implemented on the
railways.

Shri Tangamani: Dos il not adver-
sely affect the railway employees?

Shri Jagjivan Ram: I am coming to
that.

Shri Harish Chandra Mathur: They
must work harder.

Shri Jagjivan Ram: The people
who are agitating are referring to this
decision which may be construed to
be against one of the observations
made by the late Justice Rajadh-
yaksha.

So, I am myself saying that this is
going to affect them, but it applies
only to those who are working in the
offices on the railways, as it does
apply to other employees working in
other offices of the different Ministries
of the Government of India.

I was going to say that all this agi-
tation is being put up by the staff in
the offices which have been slightly
affected because their hours of work,
as compared to other workers on the
railways or in other departments of
the Government, had not been disad-
vantageous to them. What Shri
Tangamani has said is correct. In any
ease, this will affect only the office
staff whose number will not exceed
about 9 per cent of the total staff on
the railways. More than 90 per cent.
of the Railway employees will not be
affected at all.

As regards periodic rest, no change
has been made either by the Jagan-
nath Das Commission or by Govern-
ment'’s orders.

As regards overtime, one hon. Mem-
ber, perhaps Shri Radha Mohan Singh
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or some other Member, said that the
lowest paid staff on the railways were
going to be adversely affected by the
recommendations of the Pay Com-
mission. I do not know who told
him so. No sensible person will ever.
come to this conclusion that the re-
commendations of the Pay Commis-
sion are going to affect adversely the
class IV employees. If they have
benefited substantially any section of
the railway employces, then they have
benefited the class IV employees. I
am saying this just to point out how
this kind of wrong information is
carried to Members. When such in-
formation is given to them, it will be
better if it is checked up.

Shri S. M. Banerjee (Kanpur): I
would only say this. I am sure the
hon, Minister must have read the
booklet issued by the All India Rail-
waymen’s Federation entitled Railway-
men’s Rejoinder to Pay Commission,
at page 43 of which they have said:

“Government's decisions on the
Pay Commission’s recommenda-
tions affect railwaymen adversely.
inasmuch as........ ",

and then they have given about nine
points. I would like to know whether
the hon. Minister has gone through
them, and whether they are correct.
It has been supplied to us.

Shri Jagjivan Ram: I would advise
the hon. Member who is quite studious
and painstaking to go through the
summary of the recommendations of
the Pay Commission and the recom-
mendations which have been accepted
by Government, and he can himself
come to know whether those things
are exaggerated or not, whether they
have some basis or not. Why does
he want my comment on them? He
can himself come to some conclusions
on those points.

As regards overtime, I may point
out that overtime is going to be very
advantageous to those who work over-
time. I think any railwayman who
scrutinises that will come to the same
conclusion.
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Shri 8. M. Banerjee: I have not
asked about overtime, but I have
asked about the other points.

Shri Jagjivan Ram: In regard to
hours of work also, it is not going to
affect them at all.

The Pay Commission have also re-
commended certain changes in the
reckoning of over‘ime allowance. As
against the present procedure under
the Hours of Employment Regulations,
of calculating overtime on basic pay
plus dearness pay, the Commission
have recommended that overtime
allowance should in all cases be cal-
culated on the basis of pay and all
allowances except house rent allow-
ance. This means that over‘ime has
to be based on pay plus dearness
allowances plus city compensatory
allowance. Apart from the automatic
advantage which even wunder the
existing rules, the staff get by the
process of the merger of the dearness
allowance in the basic pay, this will
result in a higher rate of overtime
because of the recommendation that it
should also be calculated on the dear-
ness allowance and city compensatory
allowance.

As regards leave reserves, the Pay
Commission have stated that the ade-
quacy and the basis of the calculation
of leave reserves should be reviewed
to ensure that the leave to which the
staff are entitled will actually be
granted to them. There is, therefore,
no question of any modification being
made in the award of Justice Rajadh-
yaksha.

I now come to the question of holi-
days. The workshop staff are entitled
only to fifteen paid holidays of their
choice, but no casual leave, There-
fore, the question of the workshop
staff being affected by the reduction
in the casual leave does not arise. I
am just pointing out how many cate-
gorieg are not being adversely affected
by the recommendations of the Pay
Commission which have been accepted
by Government.
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As a matter of fact, the workshop
staff are going to gain by the recom-
mendations of the Pay Commission.
The Pay Commission have not recom-
mended any positive change. As
regards casual leave for such staff,
however, they have stated that if it is
proposed to grant them the privilege
of casual leave, the quantum of earn-
ed leave should be proportionately
reduced, in view of the fact that on
the railways, the workshop staft are
already getting leave on the same
scale as non-workshop rctaff, which is
considerably more than what has
been recommended by the Pay Com-
mission for workshop staff in other
industrial establishments.

The number of holidays has been
reduced from 23 to 18. Thic decision
affects mainly the office staff and
some supervisory staff. The number
of staff affected is not likely to exceed
about 10 per cent of the total strength.

However, line staf who were
hitherto not entitled to any holidays—I
think Shri Frank Anthony raised the
question about the line staff—have
been recommended the three national
holidays or compensatory payment of
4} days’ wages in lieu thereof.

The casual leave has been reduced
from 15 to 12 days, but this also is in
respect of office staff and some super-
visory staff. Other staff who do not
get any holidays or who get a very
restricted number of holidays wild
continue to have fifteen days of casual
leave as at present. This will, there-
fore, affect about 10 per cent of staff
ag in the case of the holidays.

It may be mentioned here that office
staff and some supervisory staff who
have been affected by the decisions
concerning increase in the working
hours or reduction in holidays and
casual leave have up to now been,
better off than the other staff. The
rest of the staff do not get any holidays
or get a very restricted number of
holidays, and their hours of work are
algso longer.
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Shri Frank Anthony raised a ques-
tion when I said that we were not
going to charge any tuition fecs from
the children of railway employces in
railway primary schools up to the
primary stage, having instruction in
any of the languages contained in our
Constitution. He asked why Anglo-
Indian children were being deprived
of this privilege, and he argued that
according to the Constitution, it might
amount to discrimination. Without
entering further into that question, I
may assure him that there was no
intention to discriminate against the
Anglo-Indian children. The only consi-
deration when we decided to make the
primary education free was that in
primary schools imparting instruction
in the English medium, the cost was
much higher as compared to that in
primary schools imparting instruction
in any of the Indian languages, That
was the only consideration. After Shri
Frank Anthony spoke, I have given
further thought to the matter, and I
have decided that in the Englich-
medium schools also, the boys or girls
of railway employees, whose mother-
tongue is English will be free from the
payment of fees in the primary stand-
ards. 4

Shri S. M. Banerjee: But they
should learn Hindi.

Shri Jagjivan Ram: Those whose
mother-tongue ig not English will have
to pay the fees in the English-medium
schools.

Shrimati Subhadra Joshi (Ambala):
‘Whose mother-tongue is English?

Shri Jagjivan Ram: The Anglo-
Indians.

Shri C. K. Nair had said that I had
done something for the recruitment of
Scheduled Castes and  Scheduled
Tribes boys on the railways. Well, I
have done nothing more than what the
Home Ministry has done. What I have
done is to see that all the orders, and
circulars issued in this behalf are pro-
perly implemented.
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An Hon. Member: Are they? Not
fully.

Shri B. K. Gaikwad (Nasik): Not
yet. The hon. Minister is trying, and
we must congratulate him.

Shri Jagjivan Ram: Some hon.
Members want a milleni in a day.
Any trend which has been established
in society for centuries takes time to
change. One hag to see whether the
change is taking place or not, and whe-
ther it is taking place in the right
direction or not.

Shri Sinhasan Singh (Gorakhpur):
May I know whether the Home Minis-
try’s circular is applicable only to the
Railway Ministry and the Posts and
Telegraphs Department or it ig appli-
cable equally to all departments of the
Government of India?

Mr. Deputy-Speaker: Why should
the Railway Minister be asked to
interpret whether that circular is
applicable to other Ministries or not?

Shri Jagjivan Ram: I am coming to
that,

Mr. Deputy-Speaker: He says that
it is anplicable to his Ministry and he
has implemented the circular. He need
not be asked to state whether it applies
to other Ministries or not.

Shri Jagjivan Ram: I am coming to
that,

The hon. Member is in possession of
the Office Order of the Home Ministry
and the Office Order of the Railway
Ministry. I sent a copy of each to the
hon. Member. The hon. Member is
a practising lawyer. I am sure he
can read the Office Order of the Home
Ministry as well as that of the Railway
Ministry. I am sure he can understand
whether that order is applicable to
other Ministries or not.

I know a furore has been created in
certain sections of railway employees
and in certain sectiony of the caste
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[Shri Jagjivan Ram]

Hindus in this country. I want to
make it clear that I am not going to
be cowed down by this agitation. No
flutter was created when the memo-
randum was issued by the Home
Ministry, But when the Railway
Ministry just fell in line with  that
memorandum and saw to it that that
memorandum was honestly imple-
mented, there are a number of ques-
tions and notices! I am surprised how
this caste feeling is deep-rooted in this
country, how everything is weighed
and measured by the criterion of caste
and caste alone. No questions were
put when the Home Ministry issued
that memorandum,

Shri Tangamani (Madurai): Nicely
said.

Shri Jagjivan Ram: When after
three years, the Railway Ministry
issued a Memorandum on the samec
lines as the Home Ministry memoran-
dum, the caste interests are affected
and questions are put and constitu-
tional provisions invoked. Why? Is
efficiency going down? How? If there
are a hundred efficient persons and
one inefficient man comes, does effi-
ciency go down? It is a matter of
commonsense.

Then the hon. Member asks me whe-
ther that circular applies to  other
Ministries or not. I presume the hon.
Member is aware that the Home
Ministry is the custodian of all ser-
vices in the Central Government
and any circular issued by that Minis-
try—I presume he knows that much—
is applicable to all government
servants, to al] Ministries. Therefore,
that question should not have been
put to me.

Shri Sinhasan Singh: The question
is whether it is applicable to other
Ministries also and whether they are
following the same.

Mr. Deputy-Speaker: As to whether
it applies to other Ministries or not,
the hon. Minister should not be asked
to clarify.
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Shri Jagjivan Ram: If the hon.
Member is honest and solicitous about
the interests of the Scheduled Castes
and Scheduled Tribes, he might put
that question to other Ministries, whe-
ther they have implemented that
memorandum or not, and not to me.

Shri B. K, Galkwad: Perfectly right.

Shri Jagjivan Ram: The whole
question comes up because I have
implemented it. Questions are put to
me, not to those who have not imple-
mented it.

Shri B. K Galkwad: Others are
sleeping over it.

Shri Jagjivan Ram: I want other
people to be honest about their con-
victions. If they feel that I have
done wrong, they should come direct-
ly and tell me—not indirectly. I am
prepared to face it here and now.

An Hon. Member: Do not mind such
things.

Shri Jagjivan Ram: I know I have
done the right thing. 1 am convinced
of it. Therefore, I never mince
matters.

1 do not know how Kumari M. Veda-
kumari was briefed by some people—
that qualifications have been reduced
in the case of Scheduled Castes and
Scheduled Tribes. This was a mis-
chievous information given to her.
Nowhere have the prescribed mini-
mum qualifications been reduced either
for the Scheduled Castes or for the
Scheduled Tribes. And I will be the
last person to reduce qualifications
which will in any way affect the effici-
ency of the services. What I want is
nothing more than what the Constitu-
tion has provided for the Scheduled
Castes, Scheduled Tribes and Anglo-
Indians.

Shri S. M. Banerjee: They must
have it.

Shri Jagjivan Ram: I want to be
honest and sincere about it. I want to
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eee that the provisions are not flouted.
If certain interests are enraged on that
account, I cannot help it.

Then she said that perhaps educa-
tional qualifications were being
reduced. If any qualification is to
be reduced or modified, it will be for
all, and not only for Scheduled Castes
and Scheduled Tribes.

Then again, I do not know how she
says......

Mr. Deputy-Speaker: That much
should be enough for the hon. lady
Member, that the information convey-
ed to her was mischievous,

Shri Jagjivan Ram: I am giving this
information that if any qualification is
to be reduced, it will be reduced for
all. It cannot be for any one section
alone.

Then she says that the same privi-
leges should be given to the Scheduled
Tribes. I may assure her and the
House that whatever concessions have
been granted, have been granted for
the Scheduled Castes and Scheduled
Tribes equally. No office memorandum
has issued only for the Scheduled
Castes. It is always issued for Sche-
duled Castes and Scheduled Tribes—
for both.

It was suggested that there should
be joint committees on the railways.
We have formed joint committees and
they have started functioning in some
of the railways. I think by the next
year I will be in a position to give
something about it in the Report on
the Railways, for the information of
hon. Members. It has always been
my effort to encourage railway officers
and men to have greater and greater
personal contacts among themselves,
because nothing counts so much for
the efficient functioning of any under-
taking as personal contacts among the
workers in that undertaking at various
levels, I regard all people who are
engaged in this national undertaking
as workers for a common cause. Their
designationg may be different; their
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salaries may be different. But the
objective is the same—how to render
efficient transport service for the com-
munity. There will be lapses here and
there, but I have always been
emphasising upon the officers the
necessity of taking personal interest in
the workers so that the workers may
look up to them, not only as officers
but as advisers in times of necessity
and difficulty. That will take some
time. Both sides will have to change.

As regards passenger amenities,
doubts have been expressed whether
we will be able to spend Rs. 15 crores
during the Plan period. Up till now,
we have spent Rs. 9'87 crores and I
am sure by the end of the Plan, we
will be able to spend all the Plan
allocation on this account.

16 hrs.

Shrimati Parvathi Krishnan want-
ed to know the break-up of the Rs. 20
crores which have been provided to
meet the effects of the Pay Commis-
sion’s recommendations. For her
information I may give it. Ex gratia
payment for the periéd 1st July, 1959
to 31st October, 1959 to be credited
to the Employees Provident Fund
accounts is Rs. 8'19 crores; cash pay-
ments on account of pay and allow-
ances from 1st November, 1959 to 31st
March, 1961, Rs. 13:82 crores; and
Government contribution to Provi-
dent Fund in respect of (2) above,
Rs. 3'11 crores; tota]l Rs. 20°12 crores.

Then, questions have been raised
about the provision of overbridges.
Without going into individual cases,
whether it is at Jabalpur or at
Calicut........

Shri S. M. Banerjee: At Kanpur.
Shri Jagjivan Ram:.... At what-
ever place it may be, whether it is

at Jabalpur or at Kanpur......

Ch. Ranbir Singh (Rohtak): Rohtak -
Delhi road.
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Shri Jagjivan Ram: Wherever it
may be—or at Ahmedabad—the
general principle is this. We have to
share with the local authority or the
State Government concerned. We on
the railways are always prepared to
meet our share.

1 have got in my brief the_ present
position regarding Ahmedabad, Calicut
or Jabalpur. Either references have
been made to the municipalities or
to the local authorities, and, as soon
as matters are finalised, they will be
undertaken.

What I have done is this. When
the Transport Ministry wrote to the
State Governments I also wrote to
them to prepare a list of the over-
bridges that they will require in
their respective States and determine
the priority in  which they would
like these works to be executed.
They would have to provide the
necessary funds in their own Budgets
so that the Transport Ministry and
the Railway Ministry may provide
the balzcneing provision in  their
Budgets, so that these works may be
taken in band. I personally feel that
this problem in our country is a big
problem and will have to be tackled
in a planned way on a long term
basis.

. Shri Sinhasan Singh: What is the
ratio?

Shri Bimal Ghose: -What is the pro-
portion?

Shri Jagjivan Ram: The proportion,
in some cases, is half and half about
the bridge portion; and, in some
cases, the bridge portion is to be done
entirely by the railways and the
approach portion has to be done by
the local or road authority or the
Transport Ministry,

Ch. Ranbir Singh: What about the
portion that will fall in the Delhi
State?
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Shri Jagjivan Ram: The Delhi
Administration takes the place of the
State Government, and they will
have to do it.

Ch. Ranbir Singh: That is the res-
ponsibility of the Centre.

Shri Jagjivan Ram: I wanted to say
generally about overbridges.

Then, there were questions about
platforms, waiting halls etc. I have
got information about them. But, I
am afraid there is no time at my
disposal. They are al} at various
stages and it is our intention to pro-
vide the minimum basic amenities at
all stations.

We have also made good progress
with electrification. But, it will take
some time to clectrify more than
6,000 stations. We are clectrifying
stations on a programmed basis
where electricity is available in the
adjoining town or city.

We have been providing drinking
water facilitics; and I have asked the
Railway Board to see that even at
the smallest station drinking water
facilities are provided. If nothing elsc
is possible, at least a hand-pump
should be sunk there so that drinking
water becomes available. We will sce
that before the next summer sets in,
these programmes are executed.
There is much to be desired regard-
ing the cleanliness of the third-class
compartments, waiting halls, ete. It
requires some social education for the
passengers and more scnse of res-
ponsibility on the railway staff
charged to look after cleanliness. It
is true that the sweepers took very
little care of the third class compart-
ments. I have asked specifically the
General Managers to appoint sweepers
detailed only for third class compart-
ments in the bigger stations. Staff
hag been appointed but still the old
tendency is conti g. 1 will only
suggest that passengers should be
carefu] in taking work from them. I
have been emphasising upon the rail-
way officers that the scavengers who
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are meant for third class compart-
ments should see that at the bigger
stations they are cleaned and the same
broom should not be used for the
lavatory and the compartment. As a
matter of fact some swabs and duster
are provided for them. (Interrup-
tions.) I am saying that we have pro-
vided the staff with the equipment and
accessories to them. It is not being
utilised fully. It should be seen by
the passengers themselveg that the sca-
vengers do their job.

About sleeping accommodatiom for
the ladies, instructions have been
issued to reserve at least one boy
for them in the sleeper coach (Inter-
ruptions.) About push button it is not
only to be introduced in the higher
class ladies compartments; it will be
introduced in the third class compart-
ments as well.

Shri Sinhasan Singh: What about
the third class three-tier system?

Shri Jagjivan Ram: We have the
three-tier coaches; we have the two
tier coaches. The former are not as
comfortable as the latter. It is quite
obvious. We have decided to main-
tain two-tier ana three-tier coaches.
Those who want comfortable accom-
modation will have to pay and travel
by the two-tier coaches and those who
cannot afford to pay for that comfort
will travel by the three-tier coaches
and no additional charge will be
levied from them. It will be seen
which of these is more popular. If
the three-tier coach is more popular
then we will have more of them but
if the two-tier coach is more popular,
thq three-tier coach may be with-
drawn.

Shri Sinhasan Singh: There is now
a fourth class!

Mr. Deputy Speaker: If the three-
tier coach becomes more popular,
then he should not begin to levy a
charge on that!

Shri Jagjivan Ram: No, Sir. We
have said that no charge will be
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levied for the three-tier sleeping
accommodation.
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Shri Jagjivan Ram: The whole
intention was to provide the third
class passengers travelling long dis-
tances some accommodation where he
could stretch himself. Instead of sit-
ting all the time, if I can provide him
some accommodation where he can
stretch his legs and body without
charging anything extra from him, I
think it will be an advantage to them.
I am providing not a very comfortable
accommodation but there is accommo-
dation where a passenger will be in a
position to stretch himself and sleep.
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Shri S. M. Banerjee: Sir,......
Mr. Deputy-Speaker: Are we going
to stretch ourselves now?

Shri S. M. Banerjee: Sir, if I travel
from Delhi to Calcutta I am charged
this extra levy for two nights by the
third class sleeper coach. I have to
pay Rs. 7 or more at the rate of
Rs. 3°70 nP, whereas in the case of
first class the reservation charges are
only 50 nP for travelling both the
nights. Has the hon. Minister con-
sidered this matter?
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Shri Jagjivan Ram: That is &
separate question. That is the exist-
ing system. I am not talking of that.
When the new third class three-tier
slecper coaches are introduced no
extra charge will be levied on the
passengers. In some sections these
coaches have been introduced and no
additional charges are levied.

Sir, I think, I have dealt with the
important aspects. There are many
small matters which have been rais-
ed. It is not po:sible for me to deal
with them all though I have briefs
here in regard to al] those points. I
would only assure the hon. Members
that all their suggestions will be
taken into consideration and we will
trv to see how far we can implement
them.

Some Hon. Members: What about
the line to Kashmir?

Mr. Deputy-Speaker: We will again
be taking up the lines under Demand
No. 1.

Shri Jagjivan Ram: I have already
given that information, that that line
is going up to Kathua. I do not know
why hon. Members want me to repeat
it. The survey is being conducted
and work will start. That work is
going to be undertaken

I am grateful to the hon. Members
of this House for the way in which
they have received the Railway
Budget and for the way in which they
have expressed their appreciation for
the work performed by the Railways.

. T will again repeat that this will very
much encourage more than a million
employees on the Railways.

Shri Rajendra Singh: I submitted
that since the Railway Minister has
failed to bring the two federations
together let there be a referendum
jrrespective of the total membership
of this federation or that federation,
and those who are elected as members
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should be recognised as the absolute

representatives of the railwaymen.

Mr. Deputy-Speaker: Is the hon.
Member making another speech? I
can only allow a quesuon.

Shrl Rajendra Singh: This was my
submission, Sir, and it has not been
replied. My second point is about
the wage board for the Railways.
These are the two things on which
T would request the hon. Minister to
reply.

Shri Jagjivan Ram: It is for the two
federations to come together, and if
there is unity amongst them 1 will
welcome it. The Pay Commission has
just examined the conditions of ser-
vice, pay scales and other things of
the railway employees along with
other government employees. There-
fore, there is no case for a separate
wage board at present.

Shri Harish Chandra Mathur: He
has said nothing about economy.

Mr. Deputy-Speaker: We shall pass
on to the next stage. He shall have
another opportunity when we take
up the Demands.

16.13 hrs.

*DEMANDS FOR GRANTS—RAIL-
WAYS

Mr. Deputy-Speaker: Now we shall
take up the Demands for Grants re-
lating to the Railways.

In this connection, I have to
announce that a large number of cut
motions have begn received. Hon.
Members who desire to mave cut
motions may send slips to the Table
within fifteen minutes, indicating the
numbers of their cut motions. I shall
treat them as having been moved, if
the hon. Members in whose names th<
cut motiong stand are present in ‘he
House and the cut motions are other-
wise in order.

W *Moved with the recommendation of the President.





